263 Rly, Accident near Birpur MARCH 18, 1/74

on Central Rly. (Stat)
{Mr Deputy-Speaker]

No, 862 Up on the Gwallor-Sheopur
Kalan narrow gauge section Now, the
Depuly Minister for Rallways  has
volunteered to make a statement Be-
fore we take up the next item the
Deputy Minisier for Railways may
make a statement

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD SHAFI QURESHI) 1 regret
to inform the House of an accident
which took place on the Gwalhor-Sheo-
pur Kalan Narrow Gauge section of
the Jhansi Division of Central Rail-
way

At about 10—20 hours on 9-3-1974
while Mixed Tran No 662 Up was
running beiween Birpui and Silput
ctations the last two bogies of the
iraimn—one Third Class bogie ang the
oth~r a  Third-ecum-Luggage and
Brikevan—derailed and capsized As
a 1esult of this accidenit 5 persons
we ¢ killed and 8 injured of whom 4
were  hurt  grnievously Immediately
on receipt of information about the
a (udent a Railway Medical Van ac-
tc 1pameq by Rallway doctors left
Guwahor Dortors from the nearby
Birpur hospital also reached the sie
ta render assistance Medical assis
{i17ce wis also 1ushed from Morena
n road The injured, after first-aid
were immediately removed to Thos-
pitils for medical attention 30 other
p ss«ngers who rceewed trival n-
yur es were rendered first aid on the
spot whereafter they continueq thesr

journey

Nn recoipt of information of the
acrident  Divisgional  Superintendent
Thansi and other Diwisional Officers
rushed fo the site by ,uid The Add
tional Member (Traffic) Reailway
Board, the General Manager and othe:
«n or officer of the Central Railway
also orocecded to the site of the acc-
dent

An ea gratia payment of Rs 500 to
the next of kin of each of the dead
and of Ms 1200 to each of the four

General Budget, 1974<74— 264
General Riscussion

grievously injured persons has been
made,

The Additional Commissioner of
Railway Safety, Bombay comsmenced
his statutory inguiry into this accident
at Gwalior yesterday.

1448 hrs

GENERAL BUDGET, 1974-75—
GENERAL DISCUSSION

MR DEPUTY-SPEAKER Now, we
lake up discussion on the General
Budget Shm Mukherjee, you ma
fire your salvo ot fusillade, if you like

SHRI SAMAR MUKHERJEE
(Howrah) Mr Deputy-Speaker thc
Budgel placed by the same Financ
Minister who placed previously three
mole bulgets is in character in
way different from the previous bud
gets [t 1s on the other hana mor
pronounced pro-monopolist and anli
neople  In the Budget presented here
1t has been claim d that inflation will
¢ tontrolled and it 15 onentcd ()
wards development But actually the
¢h 1u 2r of the Budget and its effec:
15 visible even hefore the presentatim
of the Budget The day it was re
<infed the next day the reactions cimr
anli the reaction from the Lyons
Range which 1s 4 centre in Calcutla ol
the big business 1s A great joy greete(
‘he Budget They welcomed it in such
a w 1 that that type of welcome was
not visible even during the presenti-
{101 of the earher budgets I am read-
t 3 fiom Hindustan Standard

The muarket greeted the Budge!
well  This 13 because of the influ
tionary potential of the Budget

The claim is that this Budget 15 anh
inflationary but the hg husiness aircle
13 very jublant because it has the
potentiality of inflation The report
fuither says

“Inflation it should be noted, 1
always a bull point for the market
and the budget for 1974-75 holds oul
prospect for further acceleration of
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the pace &f inflation Not only will
the vast array of excise given fur-
ther spurt to inflation but the de-
ficlt finaneing as proposed s lkely
to mount up gr=ally (in practice as
the market wurcles know froru their
past experience with inflationary
pressures thereof on the economy)’
So, it 15 quite evident that the budget
15 g pro-monopoly budget As a mat-
ter of fact, the budget has had a very
cheering effect on the psychology of
the traders in the stock market They
had of tourse an anticipation of the
fact that the budget will he a unuseful
one for the market They aniiapated
it That was why in the pre-budgel
days, the Lyons Range was very hve
Iy and the share market was sn jukil-
ant that the prices of the shares went
up So, they have confildence in Mr
Chavan and th Government of India

They had tull  eonfldence that  the
budget which would be cominz wao ld
v ould

advance theur inteiests and
place the whole burden of thc e o-
nomic crists on the commen ma <es
and thereby geneiating further infla-
tion and deficat finanung would be
more helpful for boosting the piice
of shares That was why they slood
up with then stocks and m some
pape s 1t came out that even he big
business did not except so much ot
eonclusions as the hud et give fto
them

Here 15 a report which shows how
after the presentalion of the Dbudget
the commodity prices wenl up Ii I
from The Patriot  dated 8th March,
1974 The report says under the hsad-
ing ‘70 pe: ceni rise 1n Dr ces aftler
budget

“There was a survey made by a
commiiitee of the Planming-Com-
mission-sponsored Consumers Coun-
cl of India It reports that the
essential commodities hsted in the
survey include wheat flour, exer-
ese-books red chillies, sugar, ghee
oils, besides soap, cosmetics, tooth-
paste, brass, coal and cement Prices
of milk eggs, cigarettes, match-
boxes, soap ang many other articles
have gone up by 20 to 60 per cent

The prices of mustard oil, coconut
oll vanaspati oil and gngily ofl
have soared up by 40 to 55 per cent
mm the open market In all the
States, the prices of utensils used
especially by the poorer classes
bave gone up by 20 to 30 per cent.
The revised postal rates are still to
come into force, but extra charges
on post cards are being charged on
common men In Delhs, during the
last few days, the price of wheat
flour has jumped up by 15 paise to
Rs 215 per kg, cement by Rs 6
per bag coconut ol by 80 p to Rs
21, vegetable o1l by 25 p to Rs 775
per kg sugar by 25 p 2
So, from the market reactions also it
15 clear how far the budget is an eco-
nomic instrument to fight not against
poverty but against the poor, and ex-
poses how 11 1s linked up wnth the
great ideal” by which the Financé
Minister Shr1  Yeswantrao Chavan
cwears he has stood firm and to which
1deal this budget 1s directed

The Budget has created a paradise
for the monopolists big business,
landowners and hoarders and a hell
for the common man This 13 so
glaring that now even the common
people are seeing it with their own
eyes This 18 1n essence a clase
budget for the interest of the hoar-
ders landlords and capitalists It 1s
arqinst the ommon people The who
ecsence of 1t 1s the class essence That
has to be propeily understood It is
more and more a surtender to the
big business More and more the
vested 1nterests are putting pressure
for more concecsions and more and
rore Government 1s granting them
concessions In the name of develop-
ment of backward areas, the monopo-
lists and big houses have been given
full scope to set up their factories and
industries in different parts In the
name of developmeni of the core sec-

tor even the previous restrietions
have been liberalised It i1s not only
that concessions have been granted

in this budget 1t 15 the first time that
on the one hand the common people
have been burdened with heavy in-
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direct taxation and on the other big
business has been relieved of its tax
burdens and more and more conces-
sions have been given in various
totms

Another feature ;s that the Govern-
ment 1s retreating from State trading
Government 15 completely shirking
the responsibihity of supplying food
and otlher essentia] commodities to
the vulnerable sections who consti-
fute the overwhelming majority They
are retreating even fiom their previ-
ous commitment and the result is the
pricc hike It has not been control-
led The Budget has further stimula-
ted rise mn prices Further rise 1n
prices and further inflation  means
further erosion of the standard of
hiving of the common masses So
Shri Chavan’s Budget has upset the
budget of the common masses and
boosted the budgets of the affluent
and richer sections, the big business,
monopolists and hoarders

Before this Budget was presented,
we had the Railway Budgel where
treights and fares have been increas-
ed Ultimately, the entire burden on
thus account will be placed on the
common masses The r1185€ 1n prices
of postcard, envolope, telephone and
telegram—all this 1s adding to the
burden of the already burdened com-
mon masses

The serious thing 1s the price rise
In the Budget, he has admitted thal
the performance was not up to ex-
pectations Now they are lnkiag
this rise in prices with the world
situation to find some excuses, Ex-
cuses are always there. In the pre-
vious budget also there were excuses
They are giving excuses all the time.
But how can you control the prices
unless you take full responsibility
to supply foodgrains to the vulnerable
sections” That is possible only if the
Government seriously undertake the
responsibility of supplying foodgrains

to the common masses at fair and
reasonable prices, which are within
their reach. Without doing that, they
are more and more giving up the res-
ponsibality of public distribution. That
means they are asking the people
completely to depend upon the black
market This is the big factor which
has upset all the calculations of the
common man's budget.

1500 hrs

It has affected very seriously the
whole economy and this generates
further inflation If the prices are
not controlled, and the Government
doe, not act as a defender for the
safety and security of the common
masses, the talk of social justice and
souahism 15 nothing but a hoax In
this jespeet, 1 will place before the
House the picture of the socialist
countries The talk of socialism and
social justice which you indulge 1n
15 jJust contrary to what the socialist
countries are doing

In China, the Chinese currency has
remained stable all along, :1d the
Chinese industry and agricull ure are

cxpanding steadily and the State
revenue 1s growing
SHRI B V NAIK (khanara) China

and India—are our systems similar?

SHRI SAMAR MUKHERJEE' You
claim that you are going to bwld
socialism

SHRI N K P SALVE (Batul)
Not the Chinese variety

SHRI SAMAR MUKHERJEE.
mean the Indian variety, by giving
concessions to monopolists, by im-
posing a greaier burden on the com-
mon masses (Interruptions) That
15 the real crisis. The day when the
budget was presented I had seen that
Mr Chavan got the thumping sup-
port by the thumping of tables hers
by the majority of the Congress MPs.
He Mas got the thumping support
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from Lyons Range and Dalal Street
and from the g monopolsts from
outside. Your support and the sup-
port of Lyons Range and Dalal Street
are one and the same, (interruptions)
and you are defending the budget of
ithe big monopolists because you are
biind. You do not know what 'is
socialism. You do not know that this
Government is building capitalism in
india. The objective result of the
basic laws of capitalism 15 that capi-
talism develops into monopoly capi-
talism. In a society where capitalism
thrives, the Government 1s always the
mustrument of the capitalist class.
There 1s no other go, there 15 no
other alternative, however much you
may deny 1t

SHRI N K P. SALVE, Come to
te budget

SHRI SAMAR MUKHERJEE. Mr
~havan say. that the price-hike 1s
a global factor and we have to see
he budget in that light  (Interrup-
t ons) You must learn that the price
nse is not a global factor every-
abere throughout the world. In the
soualist  countries there 1s no price
1ise

AN HON MEMBER Soviet Umon
also

SHRI SAMAR MUKHERJEE. In
no socialist country there 1s any rise
in the prices. In China, the State
" systematically raised the purchas-
ing power of grain, cotton, ou-bear-
ing seeds, hemp, silk from cocoons,
ta, sugar and certain other products,
while lowering the sale price of che-
mcal fertilisers, insectisides, diesel

and certain agricultural produets.

AN HON MEMBER:
dv they pay?

How much

SHRI SAMAR MUKHERJEE: Do
not ask questions, Try to learn. The
Peasants there can now exchange
their farm products with manufac-
tureg goods Though the purchasing
Power of the grain has gone up seve-
Tal timeg, the retall price of grain has

not changed. They purchase from the
co-operatives and that 18 why the
Guvernment pays a greater price to
the peasantry. But the retail price
has never changed since the revolu-
tion Al the same tume, the price of
daily-used manufactured goods has
gone down step by step and in cer-
tamn cases by big margins. The price
of inedicines of vital importance to
the people 15 80 per cent less than
in 1950 In the socialist society, the
entize responsibiity for feeding the
people has been taken up by the Gov-
ernment That 1s why there 15 no
price rise there In China, there 1s
stability of the currency In 1973,
Cluna had a record grain harvest to-
rether with an 1mproved inciease 1n
industrial output

Retail sales have increased seven
told since Laberation There 1s no
inflation 1n China While paying for
farm and other products sold by the
people’s communes, brigades and
commune members and making ap-
propriations and bank loans to aid
agriculture, the State sees to it that
more manufactured goods and means
of production for agriculture are pro-
vided to meet the growing rural pur-
chasing power

You do not know what 1s socialism
You are talking about socialism but
working for the pig monopolies North
Kolea 1s a small country In their
Constitution they have categorically
stated that everyone at the working
age 1n that country should be provid-
ed with a job by the State, according
to his ability and aptitude and get
distitbution according to the quantity
and quality of work done This re-
poit here says:

“All our working people are pro-
vided with adequate food, clothing
and housing conditions by the State,
Everyone in this land is given the
right to be fed the moment he 1s
born; all the children and students,
from the children in nurseries and
kindergartens to the students in
colleges and universities, are sup-
plied with clothes by the State. The
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State provides our workers and
office employees with dwelling
houses, and the peasants also live
in modern houses bwlt by the
State ™

Cuba became free only fifteen years
ago A report on conditions in Cuba

has this to say:

“At the very beginning, the Revo-
lution cleansed our country of poli-
tical, racial discrimination and dis-
crimination between women and
men, 1t abolished the social insecu-
rity of the elderly and the helpless,
and did away with many other
evils that accompany Capitalist so-
ciety The exploitation of some
men by others no longer finds sup-
port In our economic-social system
iabour has become something ele-
vated something a man can he

proud of Ilhteracy has been eidi-
cated 1n our country Free medi-
cal assistance and hospital care for
all our citizens are penetrating to
even the most isolated corners of
the country side"

1 shall now give another example
of Noith Viet-Nam  During the de-
bate on Approach to the Plan, I
quoted the example A journalist
who wisited Hanor has this to say
about North Viet-Nam where there
were so many years of devastation by
the Amencan Imperialism

“no posh restaurant no night
club The Vietnamese are ade-
¢uately fed and modestly clothed
Everybody gets his or her quota ot
rice, cloth, pork and sugar, all of
which are strictly rationed No pro-
blem of hoarders and profiteers in
Vietnam Adults get 20 kg of rice
cach The price of 10 kg of rice 1s
four dongs (Rs B8) "

This 15 what is a sociahst country
There, the responsibility of feeding the
people is absolutely taken by the
Government Here, it is the opposite
Here, the people are subjected to the
greeds ard mercies of the black mar-
Keteers Even the commitment made

272

by this Government that at least n
regard to wheat, there will be state
trading and there will be a publc
dmlbuﬁmmh.mbemful-
:Ha:ldmdthltpoho;hlbunabnn-
oned.

«SHRI PILOO MODY (Godhra),
Here, the people take the responsib-
Ity of feeding the Government.

SHRI SAMAR MUKHERJEE, They
will take and they will come forward
to take that responsibility,

Now, theie 1s the report of the
Agncultural Prices Commission Only
four o1 five days before it has come
out—it has come out on the B8th
March The news item in ithe Fin-
nancia] Expres,’ (dated 8th Ma ;)
says

“In 1ts 1eport on the price policy
for wheat for the 1974-75 season,
released yesterday, the Commission
has obseived thai unless the sur
plus States are willng to subject
themselves to the disciphne of maxi-
mising their contribution to the
Central pool of foodgrains and the
deficit States to that of lmiting
their demands on 1t, the viability
of {the public distribution system a-
it currently operates cannot be en
sured "

They are 1n favour of abolishing even
this public distribution system, whia
15 still mn existence They have also
1ecommended an increase in the pio-
curement price The moment this re-
commendation appeared in the news
papers, the farmers from Punjab and
Haryana came out with a demand
that the procurement price should be
increased to Rs 115—125 per quintal
of wheat 'The Govérnment is going
to yield to them, because the whole
feature of this Budget is to complete-
ly surrender to the pressures of thes¢
big business houses and the hoarders
In the villages, who are the hoarders’
It is the big landlords and the bi
farmers who are the hoarders But
the Government is completely 1mpo-
tent to tdke any firm action agamnst

them
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Even two or three years before,
there was a talk about imposition ot
celing on land But, this has been
forgotten by the Government Noth-
ing has been said about the implemen-
tation ot the agrarian land reforms
This has been shelved completely, In
rural areas, there 1s exploitation In
the existing situation, where the price
1g 11s1ng, and when the Government
15 belping these hoarders to amass
more money, the village economy has
completely changed This type of
Budgets and Five Year Plans are
only helping in economic polarisation,
in the willages as well as 1n the
towns This has not helped in re-
ducing disparity This has wvnly
widened dispainty  You are helping
mn the concentiation of wealth 1n

the hands of a few In e
Dire tive Principles of State Fo
liecy  long betore you drplaied

that the main oblective 15 to re-
duce concentration of wealth But
even after 26 years this has not been
done and more money has gone mto
the hands of few persons and fabu-
lous profit= have been made by these
monopolists  Figures have been re-
peatedly quoted in this House You
can ree that the profits are nising For
example, you see the combined profit
and loss acrount of 37 sugar compa-
nies Before 1971-72 their profit was
Rs 622 lakhs and 1n 1972-72 1t has
increased to Rs 1527 lakhs That 15
why they are contributing more
money for the Congress election com-
paigns  When the Congress comes to
power they get help from the Gov-
ernment and more profits are made-
by them

Now about these big business
houses In 1964 March, the assets of
Tatas were Rs 418 crores, and in 1971
March, they were Rs 711 crores
Simalarly the assets of Birlas in-
creased from Rs 203 crores in 10864
March to Rs 687 erores in 1971 March
In the case of ICI, the assets increas-
ed from Rs 37 croreg in 1964 March
to Rs 229 crores in 1971 March Thus
is the socialism you are building

SHRT PILOO MODY: That is, en-

courage growth figures in the coun~
try

SHRL SAMAR MUKHERJEE So,
this Budget 1s not anti-inflationary
In his speech, Mr. Chavan spoke
about the need for restricting deficit
financing He sajd that this 18 the
reason why he has tried his level best
to spread the net of taxation on the
common masses, though some affluent
sections have also taxed But, ulti-
mately, he has mentioned at the end
that he will have to leave a gap of
Rs 125 crores which he cannot meet
by taxes In the last budget when
the gap was Rs 85 crores the actual
deficit increaseq to Rs 650 crores that
1s about eight times In that context,
there 15 no doubt that this gap of Rs
125 erores will increase by mor.: than
ten times, especially when we take
mnto account factors hike the rise 1n
prices

By the abandonment of the take-
over of the wholesale trade and by
the 1¢fusal 1o implement basic land
refoims to make the toilers the ow-
ners of the land and then help them
in all possible ways, the Government
15 rreating a situation where there
will be no food for public distribu-
tion So, there is bound to be far
more agitations At the same time
to heep the city-dwellers satisfied
they will have to indent a large gquan-
tity of food from outside There 1s
a newspaper report which says-

Food Ministry's SOS for imports

New Dellhn March 11  There wall
he substantial import of foodgrains
this year The Food Mmmstry has
already moved the Cabinet ir this
regatd and has added a mnote of
urgency to 1t According to the
Ministry the umport should be ar-
ranged at an early date since food
stocks are depleting at a fast rate
The present stocks are estimated at
33 million tonnes”

In West Bengal statutory ratinmng
may break down at any time In the
modified ration shops in the rural
areag there are no supplies The
supplies have completely collapsed
Thig 1 the situation in other States
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like Gujarat and Maharashtra, Iu the
matter of feeding the people and sup-
plymng all the daily necessities at a
price which 18 within their reach the
Government 1s adopting an attitude
of absolute irresponsibility, So, all
this tall talk of social justice iud
socialism 1s nothing but deception

So, we are faced with a serious
situation The Prime Mimster in her
1eply to the debate on the President’s
Address said that we have been faced
with a national cusls  What are the
implications of this slogan of national
crisis? Now there 18 no coal, fertili-
zer, food or essential commodities
hike cloth or sugar in the market,
apart fiom the shortage of power
Everythuing has disappeared from the
market Last might 1 received o re-
port that even scap 1s not available
At the same time, the prices are ris-
g at gallopping speed.

If the Government persist in conti-
nuing the present policy, 1t 15 bound
fo dnve ys towards a biger catasiro-
phe and there 1s no way out unless
the Government changes 1ils basic
policies The first thing that 1s neces-
sary 1s to increase the purchasing
power of the rural masses, and that
can be done only by introducing the
basic land reforms The landless
agricultural labourers must be provi-
ded land from the landlords But the
Government has completely surren-
dered to the landlords ‘That is why
the unemployment in the rural areas
1s increasing tremendously

Mr Chavan has cleverly avoided
the problem of unemployment in the
Budget as if it is not a serious pro-
blem TUnemployment is a very seri-
2ue problem The government has
¢levorle done one thing They are not
publishing figures of total number of
vnemployed persons in the country
Even ¢rom the figures as can be seen
from the regicters of the Employment
Fxchanges, it is horrifying In 1871,
the Employment Exchanges' figure
was 42 millione In Oectnher, 1973 it

rose to 82 mulions. This is social
justice. This 18 how we are heading
towards socialism.

He has asked us not to lose faith in
the policies pursued by the Govern-
ment The persons who are
benefited will not lose faith. The big
business, the hoarders, the black mar-
keteers and landlords will not lose
faith They have greater faith That
15 why even before the presentation
of the Budget, the share market boos-
ted up because they knew which type
of budget was commng Mr Chavan
has ull confidence on them. That 1s
why he has given full remission from
975 per cent to 75 per cent of their
income-tax, expressing full confidence
in them that by this jemission, theiwr
dishonesty will go and they will turn
out to he honest pcople and will dee-
lare their incomes  There 15 mulual
confidence between them

This proves as to which class you
1epre ent  Your Budget your evo-
womie policy, 1s an nstrumery te
cLliengthen capitalism This 1s bound
to lead u- to disaster All your cal-
culations will not be fulfilled The
people today are not passive They
are coming forward in protest This
15 the most healthy sign that the
people are refusmng to die What is
your reaction? Instead of shooting
any hoarder who 1s robbing the thou-
sands of people of their food, which
1s the basis of their very existence,
and who 1s responsible for the death
of thousands of poor people, you are
shooting at those who are demanding
food

Your class character is quite clear
There is no ambiguity But the tra-
gedy is that the people gave massive
support to thoce whose whole outlook
and understanding is completely
bankrupt Our country is being led
hy them Just now, the Rallway
Minister said that he was faced with
the problem of industrial relations
Already the strike notice is there. If
1t 1g materialised in April, there will
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be a complete deadlock. The facto-
rnes will be closed because there 1s
no coal The coal will not move., The
trains will also be cancelled because
for Railways itself there 1s no coal.

I'ae othe: day, Shri Indrajit Gupta
raised this point The photograph ap-
peared n the papers that just in front
of pit-heads, the coal 1s lying but
theze 1s no transport. There 15 dis-

locatioa o1 ithe cconomy. The ccono-
my 1, disintegrating  In this situa-
tion, 1t 15 the monopolists, fs.eiga

and L.dran, Whu ale puding neavy
pressute
This mormng, there was a Call

Attention on one report which was
leaked to the ptess That was the re-
port of the World Bank team of ana-
lysts which has given an assessment
of tne present Indian economic situa-
tion The press report says.

“The working paper repiesents 4
much-awaited long-range forecast
of where the Indian economy now
15, where 1t 15 gomng, and ‘what
amount and type of foreign ad
will be neces-aiy to help it reach
needed goals”

This Woirld Bank 1eport has categori-
cally stated that the Indian Govern-
ment will have to moie and more de-
pend on foreign aid So, all your
slogan of self-reliance 1s absolutely
bogus You aie allowing more and
more foreign collaboration and these
foreign companies are remitting huge
profits to their home countries. Last
vear this ESSO company declared a
dividend of 8125 per cent and yet,
this ESSO 1s provided with a huge
compensation in the recently-passed
Bill This is your sense of justice—
justice to the big business, justice to
the foreign monopolies but no justice
to youmr people For them there is
the army, there is the police and
there ;. the CRP and that is why the
Budget has provided additional
monies for defence and for police.
There is no immediate possibility of
any conflict with any country. Even

ruastan has given recogmition to
Bangia Desh  Despite that, in the
Budget lhe defence amount has been
turther increased. Another point in
the 'eport though discussed in the
o wnung, to which I would bke to
Grew your attention 1s that even
altey 1980 India will have to depend
un foreign awd and foreign loans. This
i~ then: total assessment. It 15 a
Bioomy picture of India's economy and
of India's future

So, the peitormance of the Finance
aladiswer and this  Government 1s
leading the whole country to g blg-
£€: cColastiophe. How to save the
country from this? We do not expect
dny gicat change from you But
change will come from below and
foices are alteady in action. If the
mutlions and millions of the poor peo-
pie iealise that unless they unite and
heht, there will be no safety and sccu-
1.1y fur their Lives, millions will have
to dic  Only then, the working class,
the peasantry, the employees, the
lower middle-class and all the sec-
tions of the people will wunite to
Fange this policy The situation has
o> when the real fight should be to
fight for changing the present policies
Te -ave the people fiom catastrophe
p1a monopoly, anti-people’s  policies
m «t Te replaced by piro-peopie, pro-
~res=1v> and radical policies and that
the struggle for policies at this stage
1 the 1ost impoilant struggle to be

launcheq by the entire people of
India

1 am totally opposed to this Bud-
getl

SHRI N K P SALVE (Betul): 1
have made a diligent study of the
vallo adverse oo™ ments appEarinb-,
in different newspapers and economic
journals, very knowledgeable and not
so knowledgeable, but a very wide
eross-section of the rritics. T have
also heard with rapt attention the
scathing indictment of the Budget
by the hon. Member from the Com-
munist (Marxist) Party  After hear-
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] i iti-
ing his scathing indietment and ¢r
cism, I am inclined. to believe that it
is easy for one to be critical than to
be correct.
15.29 hrs,

| SHR1 VASANT SaTHg in the Chair].

His grievance, if I am able to un-
derstand, is more agusinst the polilical
system under which we are working
in this country and has no relation
with the grim situation in the context
of which the Budyget proposals have
been formulated. If he had done the
latter, his evaluation could have been
more objective. Bul I want to assure
him. He has statad ip the end that
the workers will die, the peasants will
fight and the system will change. I
want to emphasise that he may not
have belief in demceracy, but demo-
cracy to us is not oaly u form of gov-
ernment, but it is ap article of faith.

It is the very basis of our life
aud that is the only guarantee which
will preserve all the values which
we cherish. And, I would say to
him that i he indulged in this sort
of thinking that he would :hange
the very political pattern, he was
tragically mistaken. You  have
been thrown overboard in vour
effort several times. You have
cited China, you have cited North
Korea, you have cited Cuba. Some-
body else with equal authority will

also possibly give figures about
Japon, West Germany, USA and
other Western European counlries

who have also performed an ccono-
mic miracle. They have performed
an equally impressive miracle of
economic growth as communist
countries with a different political
system. Do we go by fthe grim rea-
lities of the present situation in our
country, while determining the me-
rits and demerits of the present
budget proposals or do we go by
what other countries have done or
not done?

if that is done, surely, I for one,
do certainly admit that our economy
at the present moment is in a very
precarious condition and that it is
in poor gshape and needs {0 be im-
proved., Surely I am not one who
will lose hope because we are work-
ing under the democratic traditions.
There is no need to have the pessi-
mism that we may not be able to
retrive our economy, I dp not at
all share this kind of possimism of
the hon. Member. In fact he voiced
his criticism from the coloured glas-
ses and if one were to ascertain the
power and the colour of the coloured
glass one would find the myopia and
the blindness in regard to the criti-
cism itself and therefore I do not
wish to attach any more importance
to what has been stated by the hon.
Member of the opposition, Commu-
nist (Marxistl) parly.

I will come to what those crities
have said, who have said thi» ufter
making objective evaluation of the
budget proposals. 1 shall try to
deal with the salient points.

The gravemen of the charge 1n
the critivism against the budget is
that there has been maszive deficit
financing of the order of Rs. 659
crores  steeply accelerated inflation
of prices and scarcily of foodgrains,
scarcity of ersential commodities.
Thesc are the factors which have
“een mentioned by those eritics who
have criticised the deficit financing
and they have said that those have
been due to the mis-management of
the economy and the mismanagement
of the economy in its turn is again
attributed to the massive deficit
financing. They have pointed out
that artificial money has given a
spurt in money supply and the ex-
cessive money supply without any
possibility of corrfsponding increase
in goods, stocks and services being
made available to the community
either immediately or in future leads
to undiminishing depreciation in the
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purchaging powes of the rupee
and this process has unleashed un-
precedented inflation So far as the
theory of inflation is concerned if
spurt in monev supply does nol cor-

respond with  sdrvice, goods and
stocks, 1t leads to an nflationary
psychology, 13 utierly unexcepuion-

able But, are we to look at the
problem of inflation of this country,
sitting 1n an 1vory lower, o1 ars we
to consider the grim realisties in the
conteixt of which the heavy un-
productive expenses of the Govein-
ment are to be examined”

No Government which was com-
mutted to what 1t wants to do could

never avoid these expenses And if
one were to analyse the causes
which necessitated  large defieif

financing and upsck the budget for
the current year, the following com-
pelling faclors would unfold thw
predicament of the Government
which forced the Government to
defieit finaneing on a mastive scale

Let us understand those compelling
factors which foiced the TI'nance
Minister to go mn a big way 10 -p nd
u project which are nonsproductive
Tust of those cxpenses 15 to mect
the cost of the Pay Comimussion’s
recommendations u4s improved by
Goveinment which has  brought
about a figure of Rs 236 crores

Second one 1s the inereased assis-
tance for  mnatural calamities—
Rs 220 (rores—which had to be
done Third 1s the increase in food
subsidy This too needed to be
done 'There the fijgure comes to
Rs 121 crores This 15 purely the
increase about which 1 am talking
of Then comes the increase 1n
fertiliser whose flgure comes to
Rs 46 crores Increased assistance
to States has got a special accommo-
dation These are sald to be the
vauses for the inflation Would the
rountry have avoided this m this
Erm reality of the situation?

Add W these the musfortune on
account of shortfall 1p excise re-
venue to the tune of Rs 107 crores
These are hard realities And these
a e facts und figures which could be
veiined if someone else 18 capable of
studying thc entire facts and figure
contained 1 the wvarious budget
agcuments These would mahe 1
absolutely clear that the Finance
Miuster had one of the two options
—etther to create artitficial mon 3 by
deficit finance and help the vulnei-
able section of the soclety n the
cdiought affected areas in the reuet
camps and in places of natural
calamities and in gaiving help and
succour to those who were viclims
of misfoitune and were not capable
of taking care of themselves and to
say the Goveinment servanis thewr
due o~ per Pay Commussion’s recom-
mendations and face the problem of
intlation or in the alternative refuse
succour and help refuse succour and
help to the vulnerable indigent sec-
tion and avoid defieit financ.ng
These were the hard options nefore
him—defleit finance with 1lg  perni-
uwus effects on countrys economy
or tahe the risk of forcing qu e «
few people in the wvulnerable mdi-
gent sections whose numbels carnot
be ascertammed or determmed Lo
starvation dcaths and to disaster
H¢ had o face one of the iwo option
_ oither he has to take to deficat
finunce with all 1ls ramifications on
the economy or to leave the vulner-
able section to the mercy of wolves
He has taken the right decision a
straightforward decistion It waes the
steadfast dedication of the Govern-
ment to certain basic commitments
to the vulnerable indigent section of
the society which impelled him to
excelssive spending  bv Government
on non-productive 1items causing
heavy deficit in the budget 1t 15
{rue as Mr Piloo Mody pointed out
just now Is 1t possible to sugment
our revenwe? It would be certainly
possible In fact, our anticipated
revenues from the excise fell short by
Rs 107 crores Jf one were to see
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the reports contained in the Econo-
mic Survey on our performance in'
the industrial sector, one will find
that it has been exceedingly disnmzl.
it was pointed out in the Econoniie
Survey that Deceleration of
trial production started some time
n the end of 1972 but it continued
=ven :a 1973. One can only say that
the grewth will not be minus; it aay
rate, it is not going to be appre-
ciable too. If we could have an in-
dustria; growth of 3.5 per rcen* o
2 per cent even, [ have no doubt
that weo could have augmented ocur
revenua from direct and indirect
taxes to an extent of Rs. 350 crcres
to 450 crores. But, unfortunately.
that could not come about. Ana3,
therefore, it was necessary to adopt
a stratzgyv in which this thing is not
ropeated again. What is the uze of
having high rates of taxes?

indus-

What is the use of having any
smount of excise duties if they arve
not to be collected. What is necez-
czry i3 colleiction. That will  only
<eliver the goods for budgetary pur-
poses. Even if you have 110 per
cent t2x on 100 per cent income haw
vou ara going to eradicate dispar.iy.
If you impose less tax and people
oay honestly there is greater possi-
bility of eradication of disparity

We are in an unfortunate staze sc
for az industrial production is con-
cerned. The various reasons which
Jed to this uasatisfactery growth of
industrial producticn have also been
identified in the Economic Survey and
as manv as six factorg have bhewn
jigeitified. They are:

1. Tnadequate supply of essential
raw-materials:

2. Transport bottlenecks;

3. The labour unrest
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4. Low level of
vestment;

industrial 1n-

5. Management problem; and

4. Extraordinary
power.

shortage of

Acd to this the problem of
quate production of agricultural
produce which always adversely
affect the industrial growth in our
country. For these factors surely
Government must take its part of
the blame but it is very uncharitable
to say that wholly and exclusively
the Government alone is respounsible
for all these six factors whick have
impeded to a certain degree the
growth of the industrial sector. To
what extent is it the fault of the
Financr| Minister in the Budget when
such factors existed? 1 wish a more
objective evzluation was made of the
v vious forces which led to the falla-
cious situation and if one did that
the only solution to the problem is
production and more producticn in
the industrial sector and the agricul-
tural sector.

inade--

The second attack on this Budget
has been on the issur¢} of the reduc-
tion in the rates of taxation on in-
comes in the non-corporate sector.
To thecse who are criticising the re-
duction in the rates of taxalion in
the non-corporate sector I would r)-
quest them to kindly understand the
purpos2 of this measure. T should
first explain the exact position under
the old Law and the position under
the new provisions.

Presently we have eleven slabs on
different incomeg between Rs. 6.000
to Rs. 2 lakhs and the taxation rates
vary from 10 per cent at the lcwest
slab to 97.75 per cent at Rs. 2 lakhs
and above. Now seven slabs have
been proposed between Rs. 6,001 to
Rs. 70.000 and the rates of taxation
will be 13.20 per cent at the lowest

to 77 per cent at Rs. 70,000 and
above.
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Now the man cnticism agawnst the
reductions of rates has been that this
meant patronage to the rich and the
affluent and that no relief was given
te the poor This is what Shr1 Samar
Mukherjee also said that this i1educ-
tion means you are pro-capitalist,
pro-inflationary and that so far as
the poor man 1s concerned he 1s left
to hig musfortune

1 wish that this measures 13 pro-
perly understood In fact, thus
measures has been proposed primd-
rily for purposes of combating the
menace of tax evasion The mea.ure
which should be adopted to give
relief to the people in the low incune
group to effect the i1ncrease n
prices 1s a different measure by it-
self If someone thought that thi
measure alone would take cere ol
both that was a mistaken notion ot
his. I completely agree with those
who canvass that at the lower level
to income there should be laxger re-
lief given from direct taxation, es-
pecially up to Rs 10,000, and that 1s
the pomnt that 1 am going to make
next But those who are mixing up
the question of rehef to the assessees
in the low income group with the relief
that hag been given by the Finance
Mimster in terms of the budget pro-
posals are muxing up one measure
with the other The problem of tax
evasion 1s entirely different from the
problem of rehief to the low income
group assessees Both problems are
real, but they are different, and the
entics have been unfortunately mix-
ing up the two

Now, the new approach in the light
of the Wanchoo Commttee’s recom-
mendations has been taken by way
of an experiment so that if tax eva-
slon 15 curbed, the rationalisation of
these rates might go a long way in
bringing the recalaitrant tax payers
and tax dodgers to a path of rectitude

Analyse for a moment what the
Finance Minister has done Does it
reality mean a pro-monopoly bud-
get? If you were to see the Calcu-
3877 LS —10

lation of the durect ta< from income-
tax, despite the reliet given here,
the overall of take onaccount of
income-tax 1s not 1educed In other
words, notwithstanding this relief,
the revenues of the exchequer would
continue to be the same Iy effect
what does it mean? The relyef will
come to honest pcople who have
been paying theiwr tax because they
have been paying taxes on their real
income It cannot be increased it
cannot be reduced, it 1g the game
Income but lessor rates of taxation
therefrom will the relief which goes
to an honest taxpayer come? It wall
come from those tax ¢vaders and
tax dodgers who have not been pay-
ing their taxes properly or fullv I
do not say that this 1s a total pana
cea and that this will completely
eradicate tax evasion that 1t a diffei-
rent story This 1s an exper.ment
being made 1Is it possible for any-
one to say that this 1s not a desir-
able experiment 1 would submit
that 1t would be steer perversity for
any critic to find fault with the
reduction of tax rates on personal
income as a results of which the ex-
chequer does not lose the honest
taxpayers’ benefit and the tax-
evaderg surrender larger incomes and
pay larger taxes which only means
less of tax evasion, greater rationas
lisation of tax rates for the honest
taxpayer and weakening of the para-
lel economy If this measure suc-
ceeds, 1t would really aad truly
broaden the base and give some basis
for eradication of disparitics

Whether or not the new strategy
succeeds 1s something which only the
future will deterrune  But one
should not overtook the ralionale of
the new dtrategy

Under the existing provision, on
Rs 1 lakh after payment of taxes
you are left with Rs 65,000 On
Rs 5 lakhs, after payment o* taxes,
you arc left with Rs 55000 On
Rs 1 lakh, after payment of taxes
you are left with Rs 88,000 In
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other words, above Rs 1 lakh and
up to Rs 10 lakhs, on that Rs 9
lakhs, the tax paid 1s Rs 874 lakhs
Would 1t be reasonable ty consider
or not that a person won!d rather
not earn this Rs 9 lakhs in the offi-
cial channe] but make a lakh of
rupecs or Rs 50,000 putside the books
of accounts because of the.e mguisi-
tional rates of taxation® Iherefore
the Wanchoo Commuittce re<commencs
ed that rationalisation of rales was
necessary High rate of tasation is
the biggest factor which 1mpedes
eradication of tax evasion geucla-
tion of black money and il. prohfe-
ration

That 15 why this has been adopted
Anyone who looks at 1t ohjectively

will find that this experiment 15 ex-
tremely worthwhile It was long
overdue and I do hope 1t will suc-
ceed

Now simplhfied methods arc su.m
gested for avoiding tax evasion As
one who has the privilege of lcading
the Seleet Committee whirl, 15 deli-
berating over the Taxalion Laws
(Amendment) Bill, popwa.y Lhnown
as the ‘Black Money Bill', of which
you also happen to be a member, ainl
of us are banging our head, agamnct
what appeais to be 1 dead wall The
probldm of tax evasion 1g so utterly
complicated <o utterly diffieut both
in respect of 1ts magmtude and In
respect of 1ts quality After nearly
a year’s dcliberativn we know how
extremely comprehensive, stringent
and dracoman 1s the law which we
are making, this 1s something over
which we are having very serious
thoughts as to whether o1 not we
will be able to succeed 1n achieving
the objective of the Bill, namely,
arresling tax evasion, arresting the
gcneration of black money and 1ts
proliferation.

Now, this 18 the position so far as
the Committee iz concerned, because

288

we do feel that purely by a draco-
man measure, purely by stringent
and pumtivs, laws, we cannot reform
people s attitude and approach 1f
that were so, evéry country would
have become a big nation by making
app.opnate laws in the matte:

MR CHAIRMAN You had 20

minules and you have exceeded that
time by 3 minutes

SHRI N K P SALVE 1 shall
try to rush through I have been
ntrusted with the task of explamn
and I am sure you will allow me a
little latitude

MR CHAIRMAN You will be
cutting into the time of your collea-
gues

SHRI N K P SALVE There Iis
an allegation

SHRI PILOO MODY Have you
understood all the aspects or not’

MR CHAIRMAN
have

I heope you

SHRI N K P SALVE It 15 to
the House that I am explaining

MR CHAIRMAN 1If you have,
everybody, else would be deemed to
have

SHRI N K P SALVE 1 have
however, some suggestiong to make
so far as reduction in the rates of
taxation 1s concerned My first suge
gestion 15 that so far as the first
slab bdtween 6001, to 10,000 1s
conrerned the rates of tax needs to
be reduced immediately It appears
the Finance Mimister hag not care-
fully looked into the ¢ixact effect of
the rates which have been prescrib-
ed at different slabs It will be
found that at 6,000 the relef is full
but at 7,500 the relief 15 77 At
6,000 it works out to 110 and at 7,500
it works out to 77, that is 102 per
cent At 10,000 it works out to only
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Re. 22, that jis 0.22 per cent. At
12,500 it works out to Rs. 77, that
is 0.61 per cent. This 1is utterly
and hopelessly irrational and I am
sure this could not have been coi-
templated that as you will be left
with only Rs. 22. It needs to be
properly looked into.

My suggestion is two-fold, First-
ly, in the slab between 6,001 and
10,000, the taxation should be 10
per cent; secondly, no surcharge if the
income is less than Rs. 10,000. This
would mean a relief of Rs. 125 to
a person earming Rs. 7,500 and a
relief of Rs. 150 to a person earning
Rs. 10,000.

The i1ncrease 1n the rates of
wealth tax 1s exceedingly wclecome
and the burden on account of surtax
which has boeiin increased would be
sxtremely negligible.

There is a very unkind cut propos-
ed by amending S. 16 on the salari-
ed employees. A ceiling in cxpon-
diture is sought to be put cven in
respect of expenses which are wholly
and exclusively in respect of em-
ployment. 1 would request the
Finance Minister not to have a
further cut so far as the salaried
employees are concerned and to
reconsider the amendment to S, 16.

Even as regards the
rebate, there is one  suggestion 1
have tv make. [ think il is due to
sheer inadvertence that it has been
left out. Whereas development
rebate upto June will be allowed in
case the machinery hag been pur-
chased or contract has been entered
into for purchase of such machinery
on 1st December, 1973, thare is one
more category which has been com-
pletely left out, and it is this. If an
assessee were to fabricate his own
machinery and certain other things
and if he is not able to do that, due
to power shortage or due to the

development
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other six factors which huve Leen
identified for the unsatistactory work.
ing of the industrial sector, I am sure
appropriate changes would be made.

About indirect taxes, there is a
sympathetic rnse though the levy has
been increased only on luxury ilems,
but the question is, notwithstanding
this sort of profileering and racke-
teering by the traders and bLusiness-
men who increase the values and
prices of items which are unconnect-
ed with the price rise in the budget,
the Finance Minister had io take a
hard decision. Where he goes in for
deficit financing or he goes in  for
indirdet taxes, he had no option but
to go in for indirect taxes.

There is only one point which I
would like to make so far as indirect
taxes are voncerned. I will take just
five minutes more.

MR. CHAIRMAN: Come o sug-
gestions. You have already exceed-
ed your time.

SHRI N. K. P. SALVE: Give me
five minutes more and I will come
to the suggestions. (Interruptions)
Five minutes will take care of my
suggestions.  In indirect taxes, on
aecrated waters, the levy is gomng to
hit very harshly cven the small
manufacturer. In fact, the pcople
who will be really benefited will be
the Coca-Cola and Gold Spoy peo-
ple. There are small manufaclurers
in the villages in my constituency,
which is an Adivasi area. They
manufacture aerated waters. [ would
request the Finance Minister to see
that the small manufacturers up to
a turnover of Rs, 3 lakhs are left
out.

Now. as directed by vou. I will
immediately come io my suggestions
that T have to make. The budget this
year has adopted a dlfferent sirategy
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for getting over the chronic prob
lems which have dangerously cons-
tricted and stultified the economie
growth of the country. The Finance
Minuster has rightly said that therc
1s no question of our deviating from
the most cherished and avowed ob-
jective of consummation of economic
growth and social justice. But a new
strategy 1s being tiied We do not
accept that there 15~ any conflict in
the concept of democratic socialism
and economuc growlh It 1s only
dogmas and notions sometimes which
impede the economic growth and we
are gomng to take a more pragmatic
attitude Therefore, with this end
. view for the country, 1 may make
my figgestions

Firstly, the entire fiscal and monce
tary poliry must be reformulated
with ruthless courage to make them
highly production-oriented Dogmas
and wishful thinking are no substi-
tutes for production to fight infla-
tion. With thus end in view, for
agriculture liberal credits in the
rural area and facilities for small
irrigation ate still far from satisfac-
tory They need to be provided

Secondly, the public distnibution
of wheat has to be made a success
In fact, the entire foodgrains have
to be distributed through a public
distributron system. This 15 failing
because the procurement approach
is not realislic and the Food Corpo-
ration of India 1s thoroughly ineffi-
cient There 1s no reason why mar-
ket price should not be paid to the
farmers for procuring foodgrains,
There 1s no basis for penalising far-
mers alone when prices of all other
commgdities have steeply inflated.
Only those who are wholly ignorant
of the laws of economics indulge in
wishful thinking that lesser procure-
ment prices will bring down the
overall price level. A successful
procurement will obviate the need to
import foodgrains which luxury we
just cannot afford.

Foodgrains should be distributed
at the procured prices to peopie
earning Rs. 800 a month and above
and should be subsidised for people
earnung lesg than that the cost borne
by the Foogd Corporation of India in
any case has to be subsidised by the
Government Then only it will become
efficiemt.

Agricultural income-tax should be
uniformly levied by all the States,
and the States should be forced to
augment theiwr resources by moping
up the surplus profits of big farmers
This 15 necessary to avoid disparity
in uaral areas

My fourth suggestion 15 this Therc
1s a terrible psychological barrier to
industrial growth New 1ndustries
have to be encouraged and no lhicen-
ces should be necessary up to Rs 2
crores which do not involve foreign
exchange The existing industnes
should be allowed to utilise full
capacities and expand the existing
capacities up to 100 per cent without
any licence,

16 00 hrs,

He should provide for oulright de-
duction of 20 per cent of the capilal
cost of every new industry for In-
come-tax. This is not the same thing
as development rebate which was
given for every new plant and machi-
nery even if the industry was old
Reduction in rates of personal {ax-
ation at a higher level is likely to give
impetus to expenditure on conspicu-
ous consumplion. This must be pre-
vented. Therefore, for assessees earn-
ing more than Rs. 25,000/- the reduc-
tion in tax rates should be made sub-
ject to certain financial discipline and
investment of money in business,
shares and securities, and not be frit-
tered away in ostentatious living.

He should revise the slabs as well
as the proposed rates of taxes and
keep the maximum rate at 77 per cent
on income of Rs. 70,000 and above at
least for three years and announce
that in case the reduced rates bring
efferverscent response and augment
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tax collections, further reduction in
ihe rates bringing down the maximum
to 70 per cent inclusive of surcharge
would be considered If the experi-
ment fails, he should restore the old
rates He should steeply increase the
rates of wealth tax The aggregate
dax on ‘wealth and income, however,
should not be made more than 100
per cent of total income He sghould
give liberal exemption for investments
which the Government considers desir-
able The power shortage is eating
into yitalg of the industrial sector

Company Law should provide {hat

cry rompany should take mot less
than 3U per cent to 40 per cent of its
directors from the employees by elec-
1ion every third year Bad marage-
ment hus to be penalised and irrespon-
s hle f1ade umonism 1s 1o be discourag-
ed

We are faung our worst  possible
e onomic peril We must fight back
vith all our might and with a strategv
of 1deal pragmatism Laws of Econo-
mics do not  surrender to  wishful
Thinking They only yi€ld 1o superior
cconomie stralegy and therefore there
15 no cause for despair  No country
has achleved a muracle of economic
prosperity without trials and tmbul-
ations 1 have not the slightest doubt
o mv mund that our struggle lor
conomic emancipation of the vpeople
wotld succeed and that we shall bring
about with consummation of the econo-
mic growth social justice and we
<hall establish democratic socialism

SHRI INDRAJIT GUPTA (Alipore)
I have listened carefully to my hon
friend Shri Salve and the brave words
he spoke but the Impact of those brave
words 18 somewhat negated by lus
own statement that he is not quite
sure whether this new superior stra-
tegy as he called it is going to succeea
or not He sald that only time could
show (Ap Hon Member He 18
practical) I will try to be even more
practioal.

Last Sunday I read in the ppers
that there was a function in Delhs
at which the Vice-President remaind-
ed the nation of the role of Chatra
pat: Sivayy Mahara) as a military gem-
us and spoke of his role as a pioneer
in guerilla war fare An eminent de-
scendant of  Chatrapathi Sivap
Maharaj has also spoken to ys through
his budget spech of his determina-
tion to wage a war against poverty
1gnorance and disease

SHRI PILOO MODY Guerdia
war?
SHRI INDRAJIT GUPTA Infor-

tunafely the guerilla tactics which are
adopted by him year after year are
not aimed at the forces which are res
ponsible for poverty and hunger but
they are mimed at the common people,
who live in dread of these guenlla
attacks, 1if I may call them on their
pockets This vear once again justl-
fied their worst fears

In this respect I must complement
the Finance Mimster for proving him-
self a master of guerilla tacucs, worthy
of Shivaji s traditions Nobody knows
where he 15 going to it and where he
Is going to strike Pceople live i dread
of him all the time Sir, a6 a military
genius who 15 expected to win not orly
guerilla battles, but also wars he has
proved himself to be a master of the
arl of surrender 1 think, in this
respec! he has departed from the noble
traditions of his ancestors

S.r, 1hls year s Budgel if I may sum.
matlsy 1%, stands out in bold relief as
a symbol of three major surrenders

First 1s the surrender fo the lax
evaders There has been a persistent
campaign by the tax evaders over the
years that evasion 1s due to high taxes
in the higher mncome brackets This
case has been just mow argued at
great length, by my friend Mr Salve
also So, at last thy Minister bas sur-
rendered to these tax evaders and the
maximum marginal rate has been re-
duced from 0775 per cent to 77 per
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cent of the taxable income. What
cdoes it mean? For example, a person
with an income of Rs. 10 lakhs will
get a reliet Lo the extent of Rs. 1,87,197.
This is almost Rs. 2 lakhs. Thig is
the rural and the vesleq interests
later, why I call this as a surrender.

SHRI PILOO MODY: Leaving how
much in his hands?

SHRI INDRAJIT GUPTA: The
second surtender 1s the surrender {o
the rural rich and the vasted inlteresis
in the country. This 1s the only point
on which I find myself in agreement
with Mr. Salve who has pointed out
that the income of the rich farmers in
the country-side 1s going scot-free and
untouched. Not a word has been said
about it in this Budget. Not a word
has been said about taxation in the
higher slabs of agricultural income and
wealth, The whole thing has heen
conveniently relegated lo the  State
Governmentis and 1t has been mentivn-
ed 1n the Economic Survey that the
State Governments have done nothing
whatsoever about it. The reason Is,
whether at the Centre or in the
States, it 1s a question of political cold
feet. They are suffering from pol'lical
cold feet. Sir, I would like to know
why the Raji Committee was set up at
all, when its recommendalions are go-
ing to be {reated with such scant res-
pect. This is thy second surrender
written large in the pages of the Bud-
get this year.

The third surrender is of course to
the monopolists and hig business. No
new taxes have been imposed on the
corporate seclor except this 10 per
cent rise n sur-lax. This, Sir, is quite
easily calculable. This increase in sur-
tax is meant to absorb some of the
excess profits of those companies
which are making. what is referred to
ae ‘windfall profits’, who are declaring
a dividend of 15 per cent and more.
These companies only will be effected
by this sur-tax and I think, they can
digest this quite easily. From this, he
expects to get Rs. 5 crores. In regard
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to wealth tax he has proposed a tax
of one per cent more, over Rs, §
lakhs, This Is estimated to yleld how
much? Only Rs. 9.5 crores in a whole
year. So, the two major items of
direct taxes the sur-tax on profits and
the higher wealth tax are expecteg to
bring Rs. 14.5 crores. What {s the
wonder—as my friend Mr. Samar
Muknerjee has veen saying at greal
length—-1f he is the recipient of so
many hand-shakes, bouquets, garlands
and smiles from people who do not
bother about tooth-paste—probably,
they do un! have any teeth of their
own left to bother about. This is not
a wonder at all.

As against this, the indirect taxes
are expected to yield Rs. 186 crores.
So the unprecedented buoyancy o
shares and the bullish rigging up of
shares which we find in the stock
market is a natural corollary to thus.

I met an cminént businessman  the

other day, who used to be a member of
Parliaimen!. 1 happencd to meet h:m
here in Delh: acrcidentlly,. He was
saymg to me 1 can tell you frankly
that we never expected, we never ima-
gwned, that the Government would
really implement this part of the
Wanchoo Commiltee’s recommenda-
tinns ahout lower rates of in~ome-tax
in the higher levels; this has come to
us as a real windfall; it is a bonanra.”
I would ask: what about the rest of
th= recommendations of the Wanrhoo
Committee? Why only this part is
taken out of it and implemented and
nothing is done aboul the rest? Noth-
ing 1s stated here about the menace
of blackmoney, which is running this
parallel eronomy.

The philosophy behind it as I have
been able to understand, which Shri
Salve has also expounded, is this hogus
theory that if you reduce the tax level
at the higher income slabs, then there
will be bhetter tax compliance and
there will be full disclosures of in-
come. I am afraid these hopes are
belied by the sad experience which be-
fell a few years ago one of Shri
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Chavan's predecessors, whose passing
away we mourned only the other day.
He also had this idea that some sgort
of incentive given to the tax-evuders
would bring about & change of heart
in them and induce them to declare
their wealth or their income and there-
by without any punitive action against
them, they can convert their black
money into white. We are all familiar
with the experiment of this scheme by
the late Shri T. T. Krishnamachari
which ended in an abject angd total
failure. You cannot bring about a
chang of heart in these man-eating
tigers who are out to destroy the whole
community only for the sake of their
profit. Though Shri Salve is not
sure about the success of this scheme
and how it is going to work, I can tell
you that it is deemed tc failure, just
as Shri T. T. Krishnamachari’s hope
of the change of heart by the tax-
evader failed.

1f one subscribes to the same theory,
then one should also lift all controls
because it is the theory advocated by
them that it is because of controls that
all this black money and all this
corruption is taking place. Now the
first step has been taken this year I
anticipate that, unless the Govemn-
ment changes its course, we are in for
a process, step by step, of de-control
based on the same philosophy and
same theory. Perhaps another step
has been taxen by the recent decision
regarding the removal of restrictions on
the movement of coarse grains. So,
we will go on step by step in this dir-
ection. What is the use of excursions
abroad? 1 fully sympathize with Shri
Samar Mukherjee. 1 agree with him
thut there is no use talking here about
other countries. What is happening in
our own country is much more to the
point. I think some measures of
control, which of course are not pro-
perly implemented do not amount to
soclalism. If it is somebody’'s defini-
tion of socialsm to have a public dis-
trlbution system to distribute things
which are in short supply. I do mot
agree with them.

The truth of the matter is, and
this is the gravamen of my charge,
that the 1974-75 budget is not meant
to control inflation or the gallopping
prices, rather it is meant to accele-
rate them still further in an age of
high prices and rising prices. In the
capitalist system the main burden is
always imposed on the shoulders of
the masses, the working people and
the consumers. The high orices of
essentia] commeodities always helps
to swell profits. High prices are
synonymous with high profits of
those people who are monopolists,
speculators or hoarders., This is the
fundamental truth. The capitalists
never lose because of high prices; it 1s
the common man whp loses because
of high prices. This insatiable lust for
super profits, which feeds on high
prices and artificially created shorta-
ges, which feeds on deliberate res-
trictions on production and creating
conditions of scareity and thereby
getting high prices and high prufits,
this is what leads to more and more
disparities ip consumption between
the rich and the po.r, ano more
concentration of econuvmic wealth 1n
fewer hands. T am afra.d, thie Bud-
get is doing n'hin~ but satisfying
this lust still further.

For example, you take a few things.
What will this income-tax reduction
on higher slabs mean? It will means,
as I understand, that there will be
more disposable money in the hands
of higher income groups. On the
other hand. the increase in wealth=-
tax over Rs. 5 lakhs will be a dis-
incentive to acquire fixed assels and
property. What will, therefore,
happen to the extra money. the dis-
posable money, which will be in the
hands of higher income groups as a
result of the reduction in income-tax?
There is a disincentive to go in for
fixed assets and property. The
assumption is that it will automati=
cally go into productive investments.
I would like to know what guarantee
is there that this extra monev sup-
ply will go into productive invest-
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ments and will not be spent, as Mr.
Balve apprehended, on conspicuous
consumption of goods and services.
There is no guarantee of any kind.

He is relying entirely on the whims
of the rich and that means, if you
rely on the whims of the rich, you
are not in favour of planned econo-
mic growth, that you are against
planned economic growth. There is
no attempt to plug the loopholes of
tax evasion. It is actually a confes:
sion of failure that our taxation
administration has broken down.
You cannot do anything to plug the
loopholes. Therefore, you accept the
argument of the tax evaders and re-
treat before them. Then, there is no
attempt to mop up this capital
accumulation for investment pur-
poses. So, it is bound to lend to
more inflation. I do not wish to
Tepeat many other arguments which
Mr. Samar Mukherjee has advocated
here about the dangers of inflation.

I would like to say that an attempt
is being made here to give an .m-
pression that the burden of indirect
iaxes has fallen mainly on what are
termed as luxury goods or goods
which are not consumed by the gene-
ral mass of the people but only by
the people in higher income groups.
1 say, this is a completely misleading
statement because every rise, every-
1hing that can be interpreted ms the
rise in the cost of production, will
eventually and inevitably be passed
on to the consumers even if it 15 a
tax on go-called luxury goods. Let
me give you an example, Excise
duties have been increased on mir-
conditioning equipment, etc. I am
not against that. But you see what
it will come to. What will the cx-
cise duties on air-conditioners, office
machines, paper, higher postage ete.
add up to? Every Company will say
that their office expenses have gone
up. Therefore, every Company, every
big business, will plead that their
©office expenses have gone up steeply.

Do you think that they are going to
absorb it? That will be passed on,
inevitably, to consumers through
higher prices.

Similarly, you take the case of
paper. You talk-about war against
ignorance. Apart Trom Education
budget that has been cut down
steeply, what is the higher paper
cost going to result in? There will
be an impaect on the prices of text-
books and exercise books. Already,
we have got reports and they have
come out in the newspapers as to
what is happening in the market,
The prices of exercise books have
gong up. The text-book suppliers
are not supplying text-books on the
ground that the prices of paper have
gone up and they have to do re-
costing.

You have no machinery to imple-
ment anything. The experts of your
Ministry come forward with all sorts
of statements saying that they cal-
culate thet nothing will increase by
more than 0.01 per cent. Tt is a
cruel joke on the people. Not only
items on which excise duties are
levied but even itemg on which ex-
cise duties are not levied, every-
thing begins to shoot up in prices, be-
fore and after the Budget. You talk
about war against ignorance. But
the question of text-books, exercise
books, that concerns education has
again been thrown to the wolves.

Take the case of cloth. There is a
deliberate sabotage by the mill
owners of the output of coarse cloth.
Obviously, because it does not pay
them to produce. In the pages of this
Economic Survey—I have no time to
quote at length—it is sald here quite
clearly that the production of coarse
cloth is falling far behind the sche-
duled targets. And the reason for
it is that the mill-owners gay that
they are facing a loss end that,
therefore, they must be given higher
prices. Therefore, they have reduc-
ed the production of coarse cloth
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which forces people with limited
means to go in for more expensive
varieties on which the excises have
gone up. I do not wunderstand on
what he has taxed them and on what
he has let them off,

A point that gtruck me is: What
is the meaning of this sanforized
cloth. Some mention is made in your
speech about sophisticated processes
which result in things like sanforized
cloth, Sanforization, as I understand
it, is a process by which the cloth is
pre-shrunk before it is put in the
market for sale. It is pre-shrunk
so that after you buy a certain length
of it and having made it into some-
thing, then later on, when it is given
for washing, it does not shrink fur-
ther because the shrinkage is done
earlier. Even for that it has been
brought into the tax net. Even or-
dinary cotton cloth, fairly cheap and
the medium varieties of cotton cloth
as are shown as pre-shrunk or of
the sanforized variety are brought in
here. Somebody has advised him
that this is a highly sophisticated
thing. I do not understand these
things at all.

Here, in this Economic Survey—I

hope nobody is going to repudiate
this Economic Survey also—which
they have produced “hey sav on
page 29:

“The financial posidon of the
Posts and Telegraphs, on the other
hand, continues to show considera-
ble improvement mainly on ac-
count of @ marked buoyancy in
their revenues from telepnone
services. The net profits of Posts
and Telegraphs have improved
from Rs. 37 crores in 1971-72 to
Rs, 40 crores in 1972-73 (RE) and
are expected tp go up to Rs 51
crores in 1973-74 (B.E.).

Then, why is the postcard taxed?
1t iz an item which has been taken
in isolation and we are told that they
are suffering a loss on postcard and,
therefore, the postcard must be
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immediately

taxed further., Why?
What is the justification when the
cuoyancy ol revenues of the Postal
Department

is something whuch is
extolled in the pages of this Econo-
mic Survey? I think these things
are just being done by somebody’s
whims, at somebody’s whims and
caprices. They have to find out some
items. Otherwise, they would not be
able to get thig Rs. 186 crores. So,
dig out anything you can. How
many crores of rupees you are going
to get from the tooth-paste? May 1
know? It is ridiculous. Tax tooth-
paste if you want. But what are you
going to get out of it? I can under-
stand people make these proposals,
as 1 said, who either never in their
lives have to pay for their petrol be-
cause it goes into the account of
some company or of some Ministry
or who do not have any teeth of their
own or wear false teeth. I can
understand these proposals coming
_rro.m such people. Otherwise, there
is no logic behind them.

Then he has not told us an thing
about what has happened to thi levy
on motor spirit and how much has
been realised so far from the excise
duty which was imposed last Novem-
ber on petrol and motor spirit. As
you know, the bulk of the increase
which is given in the motor spirit is
not due to the increase in the price
of crude oil. The bulk of it hus
come because of the excise duty
which was levied last year at Rupee
one per hitre and which in a full year
was expected to yield them some-
thing like Rs. 150 crores. At that time.
in the face of protest from every-
body because it affects the public
transport and everything, they gave
a commitment in this House that this
money which will be realised from
the excise duty on motor spirit will
be ear-marked specifically for im-
provement of the public transport
system in the major cities.

THE MINISTER OF FINANCE
(SHR! YESHWANTRAO CHAVAN):
A part of it.
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of it Then, tell us something more
of what you are doing We do not
see any improvement We see de-
terioration, further deterioration
This money has been imposed on pet-
rol only 1n order to usc that money
for the general revenues and how
much of that is going to be spent for
giving some relief to the commuter
to the dailly commuter who cannot
get into the buses and who cannot
get into the trams in a city hke Cal

cutfa and where the roads are mn &
shocking condition? Then, 1if this
money 1s not to be spent for any

improvement 1n the urban transport,
it 1s a shocking thing

These are some stray examples
The figure of 70 per cent rise has been
calculated by many journais and
papers and this 70 per cenl rise has
already taken place Ii 1s not just
one per cent which had been predicted
by the experts of the Finance Mimstry
It 1s a cruel joke, apart{ from straight
nses which have been sancticned oy
the Government without any excise,
like on vanaspatt What a wonderful
machmnery 15 this? Every few days
they do it and they say 1t so blandly
here that the price of vanaspati had
to be raised three times in January
June and July during 1973 because of
steep increases in the prices of vepe-
table oil So everytime the vegetable
ol producers and millers go on jack-
ing up prices—ii 18 all that haopened
in Gujarat—then the Government has
a Committee which every month or
every fortnight immediately gives a
corresponding increase, sanctions an
increase in the price of vanaspati You
may see the next sentence which says
‘At the same time the industry was
prevailed upon to place 1ts entire out-
put at the disposal of the Govirnment
for distribution through fair price
shops' What 15 this? Tt this a state-
ment of fact to say the entire stock
of vanspati has been placed at the
disposal of the Government for distri-
butian through the public distribution
system? I want to know whether this
is being contributed in this manner
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And prices of Vanaspati have gone
up and up It 18 not available 1n many
places and straight increases are be-
ing given every tew weeks The same
18 the case with cloth The same Is
the case with sugar and also with
cement

Sir the truth of the matter 1s that
the private sector 1s just being allow-
ed to indulge 1n unresiricted profiteer-
ing, through cornering of stocks, artifi-
cial shortages, jacking up of prices
whith are unrelated to excise duties
ang deliberate restriction of produc-
tion

I make the charge here Let alone
socialism what 1s happening ncw 1s
not even a mired economy, the favou-
rite phrase which we have been using
over all thesr years We have got
some publie sector projects, that is the
on.y sens¢ 1n which you can use this
term otherwise it 1s not a mixed eco-
nomy 1t 1s more and more of pure, un
alloyed private enterprise which s
having 1ts way all along the Line and
that 18 the direction in which this bud-
get 1 teg us further

Now 1 want to know whether this
Eronomic Surv~y and the Draft Plan
which 15 being given to us and this
Budget are complementary to each
other or are they contradictory 1
think in any country which professes
to live by plan there should be some
integral relation between a budget and
a plan The budget should be an ins-
strument for the implementation of
the plan But here I find that the Eco
nomic Survey gives—read it and sce,—
top priority to the fight agamnst infla-
tion and for that it points out t(wo
mamn nstruments One 15 effective
public distribution system and the se-
cond 18 a credit squeeze, not for pro-
duction, but for speculation, a credit
sque ze on speculative activities and
I suggest that thus Budge!, because of
the gigantic deficits—which was visu-
alised,—part of it was admitted and
the rest is not admitied but we know
it is going to come—will blunt com-
pletely the affectiveness of bath these
wstruments, the public distribution
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sysiem and the credit squeeze on spe-
cultation. I{ leads to greater terancy
to hoardings ang larger benk deposits
betome avaitlable for financing specula-
tive investors and hoarders at lending
rales of 12 per ceni to 15 per cent at
a time when the prices are rising in
one year 1ts if by 25 per cent to 27

per cent The Economie Survey has
admitted 1t I could go on quoting
that Bank ¢redit 15 bemng used for

building up nventories on a big scale
and the bulk of the new deposits are
being used for credit in the commercial
seclor. The Economic Survey says as
much as that I submit that it is not
an mstiument for curbing speculation
but for accelerating it and 1 would
hike {o ask the hon Minister to ponder
over what will be 1ts political implica-
tions The budget negates the same
p-tspeetive which 1s recommended in
the Economic Survey. Please think
ahout 1t Ewven after what happened in
Gujarat, even after this mounting
wave of strikes handhs etc, through-
o1 the country, if the Government re-
fuses to learn from the compulsions
of the run-away prices, it 1s diverting
the country to a precipice of chaos

So. I would end by making a few
suggestions, very briefly or measures
which we consider, to be urgently ne-
cessary if the Government has got the
courage to take it in both hands to do

Firstly, the purchase and sale ot
thares without depositing all the share
cert .cates should be made a penat
offence and shoulg be implemented as
such This i1 one of the most fruitful
sources of Llack-money—the passing of
shares from hand to hand without
even bothering about the share certi-
ficates.

Secondly., why does the Government
not nationalise all urban lands at sti-
pulated prices, that is, the prcies at
which the owners say, they have sc-
quired the land? Let Government take
over that land. There jg a legislation
which says that in case of landed pro-
perty, houses and so on, the Govern-

ment has got the power if it so wants
to take over at the ostensible transac-
tion value. But, say that Government
should nationalise ell urbaon lands 1n
and around the major citles. They can
sell them again later on if they want
to This 1s the biggest rarketeering
m tlack money that 1s going on the
in urban land You can do that in a
planned way on the basis of the hous-
ing projects and all that

Thirdly, about the tax arrears of the
larger assessees Are we to take it
now that a decent burial has been
given? Nothing has been said about it
We are nol even told what is the ac-
cumulated guantum of these unrealis-
ed tax arrears particularly the actual
of arrears of larger assessees. Even.
Shri Salve said nothing about it
Why are we not making a drive to
realise those arrears?

Fifthly, what abount the perquistes?
fural wealth-agricultural income of the
larger farmers who are enjoying all
other facilities like subsidies and so
an  This must be done.

Fifthly, what about the perquisites?
I have not time. Otherwise, I could
quote figures to show what. a huge
amount is heing given as perquisites to
the higher executives administrators,
officers and other officials—not only in
private sector but also in the public
sector. They are, of course, taxed.
What do you get out of it? This should
be cut down or they should be taxed.
What is the use of talking of socialism
and talking about conspicuous con-
samption when one officer is getting
perquisites amounting to Rs. 10,000/-
a month over and above his salary?

Then, Sir Government should ilake
over the consumer goods industries,
that 18, cloth, sugar, vanspathi, cook-
ing oil and so on Without taking over
them, the physical control of the gtocks
can never be in the hands of Govern-
ment and no amount of control and
price fixation is going to help you.
This has been proved sufficiently now.
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Then, Sir what I repeat every year
and what is rejected every year is the
moratorium on foreign debts because,
our credit worthiness will go down in
the eyes of the world. The countries
which are smaller and much more
underdeveloped and muth more weak
than ours had been forced by economic
cirumstances to resort to this. Is 1t
anything criminal to say that we will
pay you later on, we cannot pay you
for five years?

Then, Sir about demonefisation, I
do not expect him to make an announ-
cement about 1it. But, every year we
are hoping that at least the Govern-
ment will wake up one day and do
something about demonetisation of
hundred rupee notes. I would say
chat we should even demonetise ten
rupee notes. There 15 no other way to
get at least a chunk of the black
money. If you are afraid of dong it
for ten rupee notes, do thal for hun-
dred rupee notes The clever people
have realise that if it comes about,
that won't affect ten rupee notes

As regards foreign trade we are los-
ing crores of rupees every year through
malpractices. Everybody knows it. So,
1 do not want to elaborate it. At
least exporis of jute, tea etc., should
be taken over by Government. I re-
fuse to believe that we cannef save.
Out of the emormous defence budget—
out of Rs. 1700 to 1800 crores every
year— why cannot we save at least
Rs. 100 crores without affecting the
combat effectiveness of our armed for-
ces or even without affecting the emo-
luments of our service personnel? We
do not want to touch their emolu-
ments. Do not touch them. Certainly,
do not do anything which will lessen
the combat effectiveness of the forces
but even within the framework, if a
judicious pruning of expenditure is
undertaken, you will find that at least
from Rs. 50 crores to 100 crores can
be saved. Unproductive expenditure
is going on there algo just as in many
other Ministries and government de-
partments,
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Finally, he has made a refereace in
the Economic Survey also, they have
sald without proper good industnal
relations reduction cannot Increase
and the return from public se.tor units
cannot Increase, I fully agree wilh
this. But I say who is responsible for
this? Why 1s that new legislation to
bring about a new structure of indus-
trial relations on a new healthy and
democratic basis replaring the old out-
modeq wasle thing which 15 not work-
ing 15 not being brought. We want
that legislation It 1s beinyg arafted
and re-drafted and re-drafted for the
last two or three years and now I um
tolg by the Labour Minister that the
draft has been sent to various Mimis-
iries to elecit their opinion and sug-
gestions and, of course 1t is not com-
ing back from them  If you are serious
to bring about good indusinal rela-
tions why don't youy hurry up with that
Bill and see that industrial relations
are put on a really healthy basis. That
alone 1n the long run will bring about
better labour-management relation~
and would certainly contribute to the
higher production and higher retu.n
from the public seclor units

With the=e suggestions 1 oppo<e the
Budget as it is.

SHRI B V NATK (Kanara) DMr
Chairman, Sir, 1 welcome the Budgat
It has been variously described not
only now but even at the time of pre-
sentation that it is a sort of a soft
budget. Some have stated that it 1>
a rightest budget But I think Sir, on
the basis of comparison with the pre-
vious budgets, I think, at best it could
be deflned as a sort of a thoughtful

budget.

Sir, the leader of the CPI(M) parly
has called it as pro-monopolist and
anti-people. I would shortly come out
with regard to figures to point out the
true nature of this budget.

The first and foremost question is
one of comparisons as has already been
stated and ably stated by my predeces-
sor Shri N, K. P. Balve. What s it
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that we are comparing? Are we com-
paring the two political systems? I
think, Sir, the comparison could not
be fair. It would not be fair to a sys-
tem like China, It would not be fair
to a system like ours, which is a
democratic system. It is true
that totalitarian countries have a
greater amount of political dis-
ciphme. I do not think that
in this country because the De-
fence Minister acts against the wishes
of the Prime Minister he will be shot
down in some aeroplane like Lin Piac
was done. In China Lin Piao was
liquidated and after he was hquidated
he was disgraced after a couple of
years. Not only that but the ghost of
that great Confucious who lived 2500
years back is now being degraded. I
do not think that we are going {o pull
down the statues of our great philos-
phers like Vyas or Shankracharyya
even though in the flush of our free-
dom struggle we might have pulled
down a few statues here and there.
But it does not make any difference.

So, the two systems are not compar-
able. So, we should not suffer from
the idea of comparising ourselves with
a system which has a better capacity
and which has more discipline. If, for
example, there is a revolt in Gujarat,
our CRP, SRP and our Army boys
have to go there ang whether they are
garlanded or they receive brick-bats
or bougquets, they do the job. But
what happened in Budapest in Hung-
ary in the fifties? I do not want fo
pull the legs of any party. I have a
Iot of sympathy with some of the great
socialist countries. That happened in
Prague in Czechoslovakia when there
was a revolt? Were there any rifles
Were only 303s used? On were there
tanks in the streets of those cities”

SHRI P. G. MAVALANKAR (Ahme-
dabad): How is it relevant, Sir?

SHRI B. V. NAIK: The hon. Pro-
fessor Mavalankar was not present
when the Chinese system was voted
by the Member of the CPM. So, be-
cause of his absence, my relevance
may not be called into question.

MR. CHAIRMAN: Let there be no
cross-talks. Let the hon. Member add-
ress the Chair please,

SHRI B, V. NAIK: Let us not com--
pare the incomparables. If we want to
compare we can make certain geora-
phical comparisons.

Now, from the general, let me come
to the specific things in the budget..

MR. CHAIRMAN: The hon. Mem-
ber has only five minutes more. So,

let im come to the specific things
straightway.
SHRI B. V NAIK: I am coming

definitely to the speeific things. The
only iwo countries in the world which
are sub-continents and which can be
compared to the Indian sub-continent
with multilngual and multi-sub-nation
status will be the USSR to the north
ang divided continent or the sub-con-
tinent of Europe. So, these are the
only two comparisons possible. Let us
therefore noi go on the basis of the
Chinese model or some other model
We have to derive our own mode.

Regarding the budget being pro-mo-
nopolist I had the opportunity to col-
lect a certain amount of data Who is
the bigest monopolist in this country
today? It is the public sector, which I
have repeatedly stated, manufacturers
anything from shoes to ships and has

a total -capital base exceeding
Rs. 16,000 crores or about 20
billion dollars, and which we
may regard as one entity

because it is functioning under the
Government, Central as well as State;
if we take the public sector undertak-
ings under the State as well as the
Central Government, it would come to
a sort of mighty megalith. Compared
with that, what is the size of our big-
gest monopolist in the private sector?
It is only Rs. 800 crores. In compari-
son with the public sector, the biggest
monopolist in this country is just a
pigmy. I am not saying this to justify
monopolies but rather to emphasise
certaln points while dealing with these
two sectors which have been missed so
tar, namely those in regard to the
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plugging of the loopholes in our bud-
get which we have to look into with
reference to the private scctor. The
biggest loophole in respect of the pri-
vate sector exists in respect of the in-
dustrial concessions that are being en-
Joyed by the private sector today.

It shall be our duty in trying to aug-
ment our resources to see to it that the
industrial concessions, whether in the
form of raw materials, land, conces-
sional rates of electricity power,
energy, waler, infra-structure facilities
whatever these are, are adeguately
compensated for. There are certain
people who believe in the oreration
of the free market forces. Now my
hon. friends on the other side will look
at me with a bit of of wonder whether
I am a champion of the public sector
or the private sector. I am a cham-
pion of nobody. There is a kind of
confusion because we have been condi-
tioned to think in terms of life, politi-
cal Iife in particular in terms of black
and white. Life at large is neither
black nor white; there are various sha-
des of grey. Under these circumstan-
ces, I would suggest that the budget
can go to a certain exient in a demo-
cratic system to achieve the twin ob-
jective of controlling inflation and so-
cialisation of our economy. But it
cannot go the whole way.

I would, therefore, suggest that In
plugging all the loopholes in respect
of the agricultural sector, it is not a
question of implementing the recom-
mendations of the Raj Committee
alone. They are well known. Certan
States have laws in regard to agricul-
tural income tax. I am not saying
that; I am saying that at least the be-
neficiaries whether in the realm of
the States or the Centre, even the pe-
neficiaries of our green revolution, the
beneficiaries of our large irrigation
projects have to contribute their due.
The biggest of the farmers have not
vet been paying the simple irrigation
cess At least we can collect it and
enforce it. It is not going to hurt
them. They are the best beneficiaries
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in the rural side. The irrigation cess
should be collected,

The other point—whether we buy a
tin of ghee in the DMS§ counter near
the Central Hall, for which there
seems to be an abundant demand or
any other item elsewhere—is to price
our consumer surplus, I have absolu-
tely to complaint against the rise in
prices in the postal charges. The con-
consumer surplus is there, whether it
1s in the case of the HMT watch which
is selling at Rs, 150—ihe consumer
wanis to buy it because its intrinsic
value is much more than that—or any
other product: we haye to price the
consumer surplus particularly in res-
pect of commodities coming out of our
public sector, call it steel, electricity,
consumer surplus particularly in res-
whirh ig again a public sector product
for which there is so much of demand.

The second way of increasing our
budgetary resources would be by way
of repricing the various preducts which
are coming. This would be a tremen-
dous source for increasing our internal
resources. According to the annual
report of the working of the industrial
and commercial undertakings

MR. CHAIRMAN :Your time is up.

SHRI B. V. NAIK: I Will come to
few valid points to make and since I
am only the second member from our
Party, 1 hope some time would be given
to me,

MR. CHAIRMAN: You have just
begun making them. But ten minutes
are over and you have only two more.

SHRI B. V. NAIK: 1 will come to
the most valid point of plugging the
loopholes. According to the 1972 re-
port, the public sector wundertakings
employ—that is, non-railway, non-pos-
tal—74 lakh people. This industrial
base is virtually more than 20—28
times the biggest monopolist in this
country, whose name I need noi men-
tion—I do not want to hallow these
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people the monopohists— has got a
tremendous capacity to function But
many of them are functioming below
thewr productivity, for which solutions
have already been suggested. I feel the
nternal policy of the couniry should
invariably dictate its external policy.
I was the first, who had in connection
with the Breznev doctrine last year,
the god fortune to suggest a reconsi-
deration of the Asian collective secu-
rity concept

Su, I am coming only {o our exter-
nal policy which has a bearing on our
finances as well as our economy If
President Anwar Sadat of Egypt could
take arms from Russia fight a disas-
trous battle against Israel, defeat 1t and
then next month if he can go to make
the entne Suez Canal of 80 miles into
a sort of duty-free industrial free zone
to be made into a blooming fleld and
1o see 1t that the tremendous amount
of free enterprise economy functions
in the entire canal zone from Port
Said to Suez, should we be always
‘Holier than Thou' in 1egard to our ex-
ternal relations® We are spending
about Rs 1900 odd crores on our arma-
ments Countries like the Unit 4 Sta-
tes spend about 65,000 crores on their
armanents every year One Defence
Department there spends Rs 65,000
crores whith 15, more than what we are
going to spend for our industrial deve-
Jopment —at 49 paise per rupee in the
course of five years Similar 1s the
vase of olher super-powers The USSR
spends about 80 million dollars or
nearly Rs 45,000 crores fo Rs 50,000
crores What I am tryimng to say 1S
that eithe: we find thot the local indi-
genous conditions are such that we try
to take it from the haverlasses and
then create the wrath llke we have 1n
Gu)arat—the Gujarat war 1s not the
war of the poor, not a class-war as
Shri Samar Mukhrejee was saying, 1t
15 not the poor who are it revolt It
is the people who are well-fed, 1t is
the Fascist forces, it is the forces of
the RSS and the Jan Sangh, the mis-
guldeg people who are waging a war
in Gujarat, who are against the party
democratically elected on the basis of
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mass franchise But those people on
the other side are trying to give it a
colour of class-war (Interruptions)
Why 1 am sayuig this 1s because 1f you
iry to disturb the essential structure
in this country, if we iry to disturb
it—(Interruptions)—Prof Mavalankar
you will have your turn to speak, when
you can refute 1t

MR CHAIRMAN Mr Naik, Yyou
were coming to a pomnt, but you sud-
denly got derailed to Gujarat and left
the point which you were trymng io
make

SIIRI B V NAIK He 1s trying 10
destroy my trend of thought What 1
was trying to say was this Prof
Minhas was saying a particular thing.
As far as we know, Prof Minhas 18
the son of a sharecopper He does not
belong to the so-called Kulak lobby

MR CHAIRMAN Come to JYyour
point

SHRI B V NAIK Either we have
to egaulise within our internal resour-
ces, or when the country needs, when
the country 1s in dire stress, we take
the help of others Many countries
have taken assistance fiom abroad
without any strings the {aking of
assistante by Egypt from the USSR or
other countries on a simila parallel
hus 09t costroyed heu concept oT
their feeling of sovereignty We are
living n the T4th year ol the 20th

century and the concept of absotute
sove.eignty will have to thange 1
teel that 1n the light of these sugges-
tions, we will find 1t ~ery helpful
if we are able to shghtly deviate from
our 1nfexible position of non-align=
ment to a more meaningful situation
of a more flexible 1esponse i0o the re-
quremenis of the countiy duning this
year, not being unnecessanly guided by
hard and rigid dogmas, but being more
or less guided by pragmatic 1ealism
which was already referred to by Shn
Salve

With these words, I welcome the
thoughtful budget presented by the
hon Finance Minister
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MR. CHAIRMAN: Because the
Members on this side are very few
I shall be calling two Congressmen
and then one from the Opposition al-
ternately. Otherwise, 1t will become
unequal. Shrn Daman.

SHRI S R. DAMANI (Sholapur): I
had carefully listened to the speeches
of Members of the Opposition, Prof.
Mukerjee and Shri Indrajit Gupta.
One thing 1s clear This Budget has
been approved praised and welcomed
by all kinds of papers whatever their
idevlogy may be, they welcomed the
Budget proposals. The criticism made
here 15 not quite relevant. Tlus time
after several years the hon. Finance
Mwmntster had made a departure from
the past. This year he has concentra-
ted on matters such as how production
can increase, how unemployment can
be reduced and how the prices can
be brought down and how the common
man can get benefit. These are the
considerations on which he has based
his Budget proposals The reduction
In taxes was recommended by the
Wanchoo Committee It was done to
rationalise the rate of direct taxation.
By domg this, I think he has created
an opportunity for saving and invest-
ment To the common man and the
middle class people whose budgets were
apset by rising prices he hag given this
relief to help them Indirect taxes
and excise duties have been put on
items which are not in use by the
common man. Thirdly the increase in
the exemption Uimit from 5,000 to Rs.
6,000 also gives a kind of relief though
not sufficiently to the muddle class
people. Therefore, according to me
these taxation proposals are produc-
tion-oriented and saving-oriented and
I congratulate the [Finance Mimster
on this.

Since the last few years our economy
is under strain. Last year prices have
gone up by 14 per cent and this year
again the prices have risen by 26 per
cent. We see agricultural production
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Increasing to some extent anq indus-
trial production has also sghown a
slight increase though not according to
our expectations or according to our
plans. What are the reasons for such
steep rise in prices, 26 per cent, which
never occured, in this country after
Independence? While replying to the
discussions the hon. Finance Minister
should throw light on this pomnt.

According to me one of the major
reasons had been the continuous ru-
mour that was spread about demon-
tisation. That 1s what Mr. Indrajit
Gupta has said. It was done with the
intention of bringing the Government
under difficulties. The agriculturists
and other producers felt thal if they
sold their products for money and kept
the money then they might stand to
lose 1n case of demonetisation. So
they decided to keep their products
with them for some time and did not
offer the products for sale. On the
one hand production has not gone up
as per our plans. On the other hand
there were such persistent rumours to
obstruct normal market operations
These have caused such a steep rise in
prices. Whenever the hon Finance
Mimster came to know about the ru-
mour, he denied it categorically but
1t had no effect. After some time the
rumour was Spread again. These were
the tactics followed by persons who
wanted to disrupt our economy.

MR CHAIRMAN: If the assurance
of the Finance Minister does not satis-
fy them then what else do you think
is going to satisty them.

SHRI S. R. DAMANI: In fact I may
say that on the Budget day the rumour
was thick that in the Budget they were
going to devalue the rupee and Rs.
100 would be worth only Rs. 60, The
price of gold went up to Rs. 700 and
price of silver also shot up; the prices
of all commodities have gone up. This
propaganda was done by interested
persons to disrupt our economy. The
Government should take serious action
agalnst these people; they should probe
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this through the CBI why this
happening.

Secondly about reduction in direct
taxation. I have to say that the low
income group people will get some re-
lief to meet the increase cost of living.

was

17 hrs.

People ask why relief has also been
glven to those who belong to higher
income group; from 97.75 per cent the
rate of tax has come down to 75 per
cent. The hon. Finance Minister has
given some relief by the right hand
by reducing the rate of income tax in
the higher slabs. He hopes that tax
evasion could be reduced and that peo-
ple would be more honest and that they
would pay taxes honestly. Therefore,
he does not expect any fall in collec-
tion in spite of the reduction in the
rate of tax. Side by side he has taken
by the left hand what he has given by
the right hand to the higher income
groups; he has increased by 50 per cent
to wealth tax and that means Rs. 10
crores has been taken from the higher
income groups.

The exemption limit suggested by
the Wanchoo committee was Rs. 7,500.
Last year most of the hon. Members of
this House requesteq the Finance
Minister that that recommendation
should be accepted and the exemption
limit should be fixed at Rs. 7500 be-
cause of the rising prices. I submit
that the hon. Finance Minister should
reconsider this matter and bring the
exemption limit upto Rs. 7500 which
will really help the low-income group
people. As I said that was the recom-
mendation of the Wanchoo committee.
The Finance Minister hag said that by
increasing the minimum from Rs. 5000
to Rs. 6000 the number of assessment
‘would be reduced by four lakhs. By
putting the limit at Rs. 7.500 the num-
ber of income-tax payers would be fur-
ther reduced smd then the income-tax
‘officers can very well concentrate on
deserving cases and on the collection
of arrears, which 1s our aim. 8o, they
can be utilizeq for this purpose. At

3677 L.S~11
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the same time, peopl: will aiso get re-
lief. So my suggestion is that the
limit should be increased to Rs. 7,500.

While extending the operation of De-
velopment Rebate for one more year
in certain cases, the hon. Finance Mi-
nister has announced the application
of this rebate for boiers which will
use coal in order to save furnace oil
The period given for conversion of
oil-fired boilers into coal boilers is in-
sufficient. Because, the boilers are nol
manufactured in large quantities their
production is limited. When the in-
dustry has to change to a system of
boilers by coal from furnace oil, they
will require a large number of boilers.
So the time limit should be extended
so that the purpose of reducing de-
pendence on oil is achieved. It should
be examined and suitable action
taken.

Comung to development rebate, it
was introduced for the first time by
the late Shri T. T. Krishnamachari in
1958. Industrialisation in India gain-
ed momentum from that year and it
continued upto 165. A major part
of the industries were established in
India during those seven years. It is
only because of this incentive that in-
dustrial activity received momentum.
It is a big incentive and it is very use-
ful. Since we want rapid industriali-
sation and industries to go to small
towns, the continuance of this incen-
tive is very essential. As it has proved
very useful, it should be further exten-
ded. In the Fourth Plan the growth
of industrial production was much
less than the target. In the Fifth Plan
we have to catch up and we have to
go further. Wehave also to increase
exports to earn more foreign exchange
to meet the increasing import bill. So.
I would request the Finance Minister
to allow the operation of cevelopment
rebate undisturbed.

When the Prime Minister presented
the budget in 1970 she introduced an
incentive for saving. If any person
invests money in Government pecuri-
ties, bank deposits or blue chips in-
terest or dividend on it upto Re. 3,000
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would be exempt from income-tax. By
this imcentive the bank deposits have
gone up from Rs, 6,000 crores to Rs.
19,000 crores, and that money is being
used for development purposes It is
a fact, Therefore, I suggest, the limit
of Re. 3,000 should be increased to Rs.
5,000 to atiract more gavings. You
have reduced the income-tax, Side
by side, if you give this extra inpen-
tive, the Bank deposits will increase;
the investments in indusirial sectors
will increase. We will have more in-
dustries and we will get more produc-
tion. More production will bring more
revenue. This incentive has so many
useful purposeg to serve. This limit
of Rs. 3,000 should therefore be increas-
ed to Rs. 5,000 so that we get more
financial resources the Fifth Plan pro-
jects, both in public and private sec-
tors.

Lastly I would say that no economy
has been effected in non-Plan expendi-
ture. It is going up. Efficiency is go-
ing down; discipline is going down.
This should be checked, Otherwise,
what will happen? We all know
how the public sector is running. There
should be strict discipline in public
sector undertakings. The hon. Finance
Minister has said in his Budget Speech
that he is changing the pattern of
management. I hope, he will do it
We expect about Rs. 8000 crores con-
tribution during the Fifth Plan from
the public sector industrial units. Un-
less the management improves, how
is he going to get it? During the
Fourth Plan, their confribution is only
one-third of the expectation. Therefore
my suggestion is that there should be
strict discipline sd inére able persons
should be put In<chare of public
gector. Units who will be acceptable
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place my views before the House on
the 1074-73 General Budget.

At the very outset, I would say that
production must be increased substan-
tially to control spiralling prices and
galloping inflation. But I wonder
whether the Central Budget presented
to this House by Shri Chavan, our
Finance Minister, who speaks eloquent-
ly inside this House and éutulde about
the socialistic objestives of the Cent-
ral Government would pave the way
for augmenting production which in
tarn will bring down the prices of
essential commodities and also control
the menace of inflation.

I will quote some available authen-
tic statistics. Sir, the direct taxes are
a potent instrument for establishing
egalitarian society in our country. In
1960, the revenue from direct taxes
amounted to Rs. 420 crores. In 1971,
it was Rs. 1233 crores. In 1] years the
revenue from direct taxes increased by
300 per cent The indirect taxes
spread poverty in the country and this
cannot be denied by anyone in the
country. In 1960 the revenue from
indirect taxes amounted to R~ 1040
crores and in 1971-72 the revenue was
Rs. 4511 crores. In 11 years ihe
revenue from indirect taxes had in-
creased by 450 per cent. At the same
time, the income from enterpremeur-
ship and property had increases from
Rs. 187 crores in 18960 to Rs. 649 crores
in 1971-72. From this figures, 1 begn
to doubt whether the trend of tax eva-
sion in the country has taken deep
roots or whether the capacity of the
Government to tax bas got strengihen-
ed.

Bir, I regret to say that under the

*The Original Speech was delivered in 'runil.
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the public preperty may. not increase,
yet the property of the ruling party
gets multiplied beyond one's compre-
hension: While the poor people of the
country are undergoing untold bard-
ships the hoarders, the blackmarkete-
ers, the tax-dodgers, and the smugglers,
with the tacit support of the (entral
Government seem to thrive in our
country.

Sir, through increase in postal, tele-
gram and telephone tariffs and Ly in-
creasing the tax on bidis, cigarettes,
hookah tobacco, toothpaste confec-
tionary items loved by children, coffee,
paper products, the Government would
be collecting Rs. 212 crores of addi-
tional revenue. Inspite of this heavy
dose of taxation, the deficit is of the
order of Ra. 125 crores There are
two well-known methods being adopt-
ed by the Government to cover this
gap: one is by foating public loans
and the other by printing currenzy
notes in Nasik Press. 1 do not think
that this deficit will remain at Rs. 125
crores, if last year's example is taken.
Last year the anticipated deficit was
Rs. 300 crores or so and it went up to
Rs. 1000 crores.

In reply to Starred Question No. 59
on 22nd February, 1974, the Finance
Minister has enumerated the sieps
taken to bring economy in expenditure
so that inflation could be contained to
some extent. They are: saving in
‘Central  Assistantce to the States
Rs. 93.98 crorves; saving in employment
schemes Rs. 34 crores: saving hy not
attending fo the preliminary works for
the 5th Five Year Plan Rs. 30 crores.
It is regrettable that nothing has been
mentioned about the amoimt of income-
tax arrears collected as a result of
intepsive. efforts on the part of the

Government or about the steps taken.

to make the public undertgkings work
moye pesfitably. Only when steps are
taken, ghey. will have some statistics to
givel When, I think.of the steps taken
by. the . - Govesnment . to- cantain. the
mengcs of .inflation, 1,am, reminded -of

.::; -;rvin&_ﬁnt« R::: .wag . burn-,
L. eI Was as. early as
1087, our late-lamanted. leader. Axignar

Anna had stated that printing of cur-
rency notes would not revilalise a
nation. But the, Gevernment seem {0
be determined to fight inflation by
printing more currency notes.

Sir, price rise is a byproduct of ia-
flation. When the Government in-
creases the money supply, the inflation
starts galloping. In 1973 alone, the
money supply increased by 15.8 per
cent. It cannot be denied that to con-
trol inflation ang price rise, the pro-
duction must increase, But in gur
country there is a paradoxica] situation
that when even the production has
gone up, there has been po fall in
prices. In  1969-70 and 1970-71 the
food production increased substantial-
ly. But the prices also went up each
year by 5 per cent. In 1971-72 and
1972-73, the food production came
down ang the prices rose by 14 per cent
to 26 per cent jn these years. In 1973
the prices have gone up by 19 per cent.
As compared to the price rise in De-
cember, 1972, the prices in December,
1973 went up by 26 per cent, inspite
of the fact that there was a good
khariff crop. If unfortunately the
next khariff crop fails, there will de-
finitely be economic chaos in the
country on account of hyper-inflation.

Here 1 would like to refer to the
view of the World Bank on the Indian
economy, which were published in yes-
terday's newspapers. The World Bank
is of the view thet Indira Gandhi's ad-
ministration is doing wrong by not in-
forming the people about the real
economipe situation. In the next five
years, 20 million tonnes of fpodgrains
will have to be imported each wear.
Even 8t higher prices, the Government
will be cnmpelled. to import fertilisers
to sustain agricultural production be-
cause otherwise the food production
will go down, Under the public dlstri-
bution. system, the foodgrains are alao
dwindling. . More foreign exchange
would :be required to mgintain even
the present level pf imports of petro-
lewm ; produycts. Though our plsnners

e o S T

of . fereign -exchange. 97
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would be 500 crores of dollars, the
World Bank feels that the actual re-
quirement would be 1200 crores of
dullars. 1 wonder whether the Gov-
ernment would be able to find out this
much of resources.

Many notable economusts and the
Wanchoo Commission have said thatl
tax evasion in the country 1s ot the
order of Rs. 600 crores, The Finance
Mimster himself has statedq on the
fisor of this House that the tax arreais
amount to Rs. 738 crores. If the Gov-
€. :ment had made determined ellorts
1c collect even a portion of tax arrears,
there would have been no necessity to
levy taxes on the poor people in 1974-
75 Budget. As if tp add insult to in-
Jury, the Chief Economic Adwviser ni
the Finance Mimstry, Shri Manhoman
Singh, has stated in a Press Conference
that the cost of living index of the
workers would go up only by 05 per
cent on agcount of the proposed levies.
Last year he had stated that it woula
B. up by 0.4 per cent hut actually it
went up by 19 per cent tp 26 per cent
1 would say that it is lu;pmpar ox the
part of such high officialy of thg Fin-
ance Ministry to express such wreng
Opiniong in public. Sir, the Finance
Ministry has brought out twa table
phowing the jneremse in  wholesule
price index and also the increase jn
ihe cost of living nasx of the indust-
rial workers. The latter table show®
that the cost of lving index ef the
intdustrial workers would go up in the
ca<e of cigarétte ang bid@i by 6.7 per
cent, hookah tobaécd by 12 per cent,
dhoti by 3 per cent and shirting by
1.2 per cent. But the Finance Minis-
iry has conveniently forgotten to taken
into account the kerosene price in-
crease by 15 paise per litter, 12 per
cent increase in the IIT Class passen-
ger fare, the freight increase of 11 per
cent which will consequently increase
the coal price by 20 per cent, thus in-
creasing the commodities of cosal-con-
suming industries by 30 per cent. Wil]
this not further increase the cost of
living of the industrial workers, In
the matfer of wholesale price index,
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the incrense in coffee would ke 4.4 per
cent, paper products 7.1 per cent, con-
fectionary items by 5.4 per cent. Here
also, the increase in the prices of
essential commodities on account of
11 per cent increase in freight and
the increase in postal, telegram and
telephone tarifts, have not been taken
into account by the Finance Ministry.
I reg-et that the Finance Minisiry alsc
should give tables giving such incom~
plete information.

Here, I would like to give a com-
parison by  giving what the
D.MK. Government in Tamil
Nadu has done in its 1974-
75 Budget for the poor people,
workers and the middleclass people.
In the Budget presented to the Assemb-
ly recently, 59 more commedities in-
cluding the consumer items likg pulses
and o1} products have been broughg
under single point system of taxation,
The Sales Tax exemption limit has
been raised from Rs. 25000 to Rs. 50,000
When the D.M.K. came to power in
Tamil Nadu, the Sales Tax exemption.
limit was just Rs. 10,000. By increas-
Ing the exemption to Rs. 3000, 40,000
§mg]l fraders and consumsers of even
lasger number Wwould be benefited
Fuel, cattle feed anel bangles h?“ beg
completly, o impted from taxation.
This the D.M K. Government of Tamil
Nzdu led by Dr. Kalaignar Karunani-
dhi has done inspite of the deficit of
Rs. 12 crores, This deficit is also is
not due to mismanagement of the State
Government, In 1§73-74 the State Gov-
ernment anticipated Rs. 61.534 crores
as central assistance. But it is fell
now that the Central assistance weuld:
be only Rs. 41.15 crores.

But the Central Budget is not only-
anti-people budget but slso pro-rich
people Budget. The elementary prin-
ciple of a soclalistic budget is that
taxes should be levied on those who
can bear the burden and there #hould
be minimum of tax burden on the com-
mon people of the country. In 1974-
75 Budget, the incometax at the top
level has been brought down from
97.5 per cent to 77 per cent. The hon
Minister might say that the income
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t{ax exemption limut has been raised
from Rs 5000 to Rs 6000 But, an
ass:ecee with Bs 5 lakhs of income will
get a saving of Rs 83,447 through the
reduction 1n incometax and an Jssessee
with Rs 12500 income will be saving
a paltry sum of Rs 77 only If you
calculate at the 1847 value of rupee,

this Rs 12500 1s equivalent only
Rs 3125 While {he value of rupee
has gone down by 75 per cent the

burden of direct taxes has gone vp by
80 per cent and that of the indirect
faxes by 75 per cent Will the Cent-
ral Government be able to drive oul
poverty from the country with this
trend” While the purchasing power
of the people has beep geing down and
down the taxation power of the (o'~
ernment has been going up and up
Can ths Budget be called a socialistic
budget 1n view of what I have stated”

I would demand of the Finance
Minister that the incometax e .emption
Limit should be raised to 10,000 In
the case of assessees with more than a
lakh of rupees as tax arreais, treir
property must be confiscateq ard if
necessary Presidential Proclamation
must also be issued in this direction
Only then the Government would be
able to reduce the incometax arrears
of Rs 738 crores and defimtely not by
the procedure suggested by the Mims-
ter of States Shr1 Ganesh Shri Garesh
has suggestd that such assessees can
pay 50 per cent of the tax arrear and
settle the cases finally 1 would sav
that this will only mount up the black
money in the hands of rich people
Probably the ruling -party may also
get substantial donations from these
people for elections This is the j ublic
opinion prevalent in the country

Shri Chavan, Shri Ganesh and also
the Prime Minister have been repeated-
ly stating that concrete steps would be
taken by the Government to root out
black money from the country They
have also stated that the black money
only leads to price spiralling But no
action hag yet been taken by the Cen-
tral Government in this regard The
Tam] Nadu Government three months

4go passed a unammous resolution 1a
the Assembly seeking more powers for
eradicating black money from the
country's economic scene, whi h 1s stul
awaiting the approval of the Central
Government The Centra] Governme t
by themselves will not do anything
concrele to eradicate black money and
they will also not allow the State Guv-
ernment to do anything in this direc-
tion

Sir, the Report ot the Sixth Finance
Co mmussion has caused disappointment
for many State Governments, especial-
ly the recommendations of ithe (om-
mission 1n regard to devolutiop of
finances The States which have beeu
muserly in spending money on Social
Services have been treated as back-
ward States and more money 1s being
given to them But Tamil Nadu has
been demed its rightful .hare on the
ground that the State has made social,
industrial and economic progress It
mus! be remembered here that the
State of Tami] has made ¢conomic
progress because of the unliring efimnt
of the State Government coupled v 'h
the enthusiastic cooperation of the
people of Tamil Nadu I 1egret to sat
that the economic development of the
State has proved a bottleneck getfirg
the rightful share of the revenues f ™
the Centre

Advancing a similar argument the
Planming Commission has also roat
included any developmenfal schemwes
for Tamil Nadu in the Fifth Five Year
Plan The State Government was
greatly disappointed when tne Nenclt
Second Mine Cut its allied 1000 MW
Thermal Power Plant Sethusamudrai
Project new fertiliser projects oil re-
finery projects did not find a place n
the Fourth Five Year Plan It cannot
be denieq that a self-sufficient St .te
will strengthen the hands of the
Centre The State of Tamil Nadu alone
has got a full-fledged Planning Com
mission at the State level, which for-

mulate schemes for the eco-
nomic development of Taml
Nadu has been formulated with

an investment of Rs 1532 rrove~ T
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would reguest the Central Government
that the Fifth Plan of Tamil Nadu
should not be reduced at any cost anc
the Centraj Government should in fact
liberalise {ts flnancial assistance to the
State, The schemes which I have men-
tioned just now must find a place in
the 5th Five Year Plan of the cuuntry.

Sir, I would refer to the Gold Cont-
rol Act which has caused great diffi-
culties for small traders and lakhs of
goldsmiths throughout the country. I
demang that the Golg Control Act,
which has not served any useful pur-
pose, must be repealed at once, It
is not that I from an Opposition Party
demand this. The Karnataka Chuef
Minister belonging to the ruling Cong-
ress Party, Shri Devaraj Urs, on 15th
December, 1873 has publicly demand-
ed that the Gold Control Act must be
repealed at once. At the same time,
I do wish to say that vigorous steps
must be taken to confiscate the smug-
gled gold. But this abominable Gold
Control Act must go.

Sir, there is a wrong impression here
that State autonomy means demand for
separation, We from DMJK. have
pointed out on the floor of this House
several times that D.M.K, has unas-
sailable faith in the unity of the pation
and that D.M.K. would strain its every
nerve to promote and cherish naiional
integration. The D.M.K. rightly feels
that weak Stafes will only weaken the
Centre and that is why the powers
that are required to make the States
strong should be given to them Every
State in the country acknowledges that
all the revenue raising avenues are
concentrated in the hands of the Centre
and the Stales are left with very little
options to raise money for their indust-
rial and welfare projects. At the same
time only two days back, the Piime
Minister has declared that the welfare
of the people is the responsibility of
the Btates. The Centre's policy seems
to be: you bring flattened rice and we
bring chafl; we will eat together after
removing the chaff. The State Gov-
ernments have no powers and have no
financial resburces adequate encugh to

easure the welfare of the people under
their charge. That is why, the Gav~
ernment of Tamil Nadu has been de-
manding more powers for the State.

The State Goveroment of Tamil
Nadu, within their meagre resources,
have taken over the management of
some industrial units—Coimbatore
Textools, Dharmapuri Lascp, Alloy
Steels, Shakti Pipes and Structurals
which were on the verge of closure.
Now the State Government has sought
the permission of the Centre to natio-
nalise these industrial units. I reguest
that the Central should expedite its
approva] in this matter,

Similarly, the State Government has
taken over 13 sick Textile Mills in
the State. In fact, the State Govern-
ment has given new life to these Mills
and 10000 workers have got back their
livelihood. It is reported that the
Central Government are keen to natio-
nalise these 13 sick Textile Mills If
that 1s done, I would appeal to the
Central Government that the control
ang ownership of these 13 sjck Tex-
tile Mills should vest with the State
Government,

The State Government has also
sought the approval of the Central
Government for the Tuticorin Ou] Refi-
nery Project, Manali Petro-chemucal
Complex Fertiliser project jn Cudda-
lore and the Nylon and Seamless Pipe
Industry. These are vital for the eco-
nomic progressé of Tamil Nadu. The
Central Government should not show
any hesitation in ganctioning these pro-
jects.

These are also very essential for
Tamil Nadu in another sense. Accord-
ing to the recent Agrmement arriveg at
between our Prime Minister and the
Prime Minister of Sri Lamka, the re-
patriation of about 1,060,000 of state-
legs Tamil-speaking people living in
Sri Lanka must be ‘completed by the
end of 1979. Ia such an impertant
issue comoerned mith the ecomomy of
Tamil Nedu, the Gentzal Govartsment
and the Prime Minister did not even
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consult the Chiet Minister of Tamil
Nadu before signing the agreement, L
the past, the financial assmistance given
for rehabilitating these people has been
treated as loan, 8ir, this problem of
rehabilitation is not that of Tamul
Nadu alone, it is a national prcblem.
Liberal assistance should be given to
the Tamil Nadu Government for reha-
bilitation of these lakhs of people com-
a3 fiom Sn Lanka, otherwise, the
economy of Tamil Nadu will be in
great peru

Sir, 1 remember having read an
article written by Mahatma Gandht in
HARIJAN many years ago that the
postcard used by common pecple should
not be priced high Sir, Shr1 Caavan
who swears by the principle of Mahat-
ma Gandhi must withdraw the increase
in the price of post-card used by the
common people Similarly, he should
also withdraw such levies which will
wncrease the cost of living 1ndex af
the industrial workers and muddleclass
people of the country.

1 expected that when the counlry
is facing a grave economic cuisis, the
Finance Minister will bring forward
a revolutionary budget 1=-structuring
the entire economic set-up in the
country, which will ensure the welfare
of the teeming millions of ouy country
I am greatly disappointed {hat this
Budget has not only given any hopes
of relief for the common people but
alsp will go a long way in making the
rich richer and the poor poorér Here
I am reminded of what our great lea-
der Arignar Anna stated that paper
flower will not smll and that Cong-
ress socialism will not sweeten the
mouth. I am temypted to say that the
common péople of the counrtry may -ot
expett anything th their favour from
the rullng party at the Centre

With these words, [ am totally op-
vosed to the proposals contained in

i mlcog ﬂ: MAHAJAN (Buldana).
welcom budget presanted by the
Minister of Finance hecause it is
amed In such a way as to contnbute
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materially to the solution of the most
pressing probléms of the day and at
the same time sirengthen the fourda-
tions of our agriculfural and industrial
economy

The year which 18 just over has bee»
perhaps the worst since Independence,
because 1t witnessed not only a setback
in industrial production but also a
phenomena] increase in prices, in spite
of the fairly good khanil crop, and 1n
the field of foreign trade, a calamitous
change in the terms of trade because
of 300 per cent rise in the price of
crude, and despite a good performance
on the export front, the possibility of
the emergence of a sernous deficat n
the balance of payment Such a criti
ca] condition of the economy left very
little manoeuvre to the Finance Mims-
ter, but still he has ceme forward with
a budget which faces boldly the pro-
blems of the day, of producilon and
inflation in the short-run and the pro-
blems of poverty and self-reliance in
the long run The solutions offered by
hun are, without doubt, calculated 1o
lead the country out of the present im-
passe

The new financia] year is the first
year of the Fifth Five Year Plan. It
15, therefore, significént and so, the
Minister has provideg for a larger {n-
vestmant in the key sectors of the in-
dustrial fleld as well as agriculture to
enable us to get over the temporary
bottlenecks strengthen the infra-struc-
ture and improve our induetrial and
agricultural economy.

In view of the increase in prices
during 1873-74, 1t may be conceded that
investment (n 1974-T5 wili not be what
it was in rea] terms In 1973-74 It will
not be what the financial allocation
indicates  Though this may be con-
ceded, the growth of output every
year is mot necessarily in proportion
to the amount inwvested The growth
in output meay be larger or smaller,
may be more or legs for 3 givew amount
of {nvestment, What is mportent in
this connection is not enly the rate of
investment but also its .omposition,
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and 1ts short-term or long-term cha-
racter, The Finance DMimster has
taken particularly care to see that agri-
cultural and 1industrial projects are
selected in such a manner that they
will yield their results within the first
two years of the Plan and contribute
materially to the solution of the pre-
sent difficulties

Power is a basic requiremeni not
only for the smooth runmng but also
for the development of transport, agri-
culture and industry. Shortage of this
critical input had a crnippling effect on
our production effort, last year Noth-
ing, therefore, could have been more
welcome than the provision of Rs 121
crores for development of power re-
sources As the Finance Minister says,
the ‘strategy 1s to expedite completion
of projects which are already under
construction and to go in for new ther-
mal schemes which have short gesta-
tion periods’. Rura] electrification
which 1s necessary not only for agri-
culture but also for the spread of in-
dustries gets the necessary emphasis
by the allocation of an extra sum of
Rs 40 crores

Development of our coal resources
has naturally got the highest priomty.
Since coal is the most important source
of commercial energy and has to be
used as a substitute for oil, the pheno-
menal increase in the price of crude
has made a shift from oil to coal an
imperative necessity. Last year, we
provided Rs 24 crores for develop-
ment of coal This year, the amourt
has been increased to Rs 97 crores
Besides, the advantage of the develop-
ment rebate has been extended to
firms which convert their boilers from
o1l tg coal or instal boilers which can
be used with coa] In this connection, I
would llke to say that this advantage
has been extended for only for one
year. Replacement or instalment of
boilers might take two or three years
and it is thefore, necessarly for the
Finance Ministry to exteng the deve-
lopment rebate for a further period of
nne nr twn vears
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One other significant provision from
the point of view of economic develop-~
ment and self-reliance is Rs 162 crores
for steel production, Rs, 56 crores for
the production of non-ferrous metals,
an extraordinarily large provisicn ot
Rs 342 crores for the development of
railways and Rs. 163 crores for produc-
tion of fertilisers and, last but not
least, R8s 246 crores for agricultural
programmes

Within the constraint of resources,
the Finance Mimster has done the ut-
most he could for jncrease of produc-
tion in the short run, for development
of resources calculated to 1educe our
dependence on foreign supplies and for
strengthening the economic 1n the lung
run

This brings me to the most crucial
problem, a problem which has been a
source of anxiety to our Government
a problem which has imposed tery
serious hardsghip on our people, namely,
the serious inflationary pressuie which
has resulted in increasing the price
leve] by 26 per cent during the last
calendar year The factors responsible
for this phenomenon are well-known
Two successive years of grought, the
steep rise 1n prices in the outside
world, fall 1n 1ndustrial production and
deficit financing have contributed to
this phenomenal increase in prices
The figure of 26 per cent for rise in
prices 18 of course, no indication of
the inflated prices p=ople had in fact
to pay for the basic necessities of life
Price stabillsation ig and shoulq there-
fore be the major objective of Govern-
ment's economic policy.

Unless prices are helj in check, they
will knock the bottom out of the fifth
five year Plan, accentuate the shift of
the purchasing power from the poor to
the rich, make economic progress im-
possible and will result mot only in
economic disaster but In a pelitical up-
heaval, The Government has been
deeply concerned in this matter, and
has already taken certain steps. It has
slashed down puble expenditure by
about Rs 360 crores during the last six
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months, Then, it has imposed severe
.controls on credit expansion by bonks,
and recently, these controls have as-
sumed & form of quantitative ceiling.
Thirdly, it tried to reduce deficit fin-
ancing by larger market borrowings;
but these remedies have beea of no
avail

1 would, therefore lke to suggest
certain specific measures for the consi-
deration of the Government, apart
from urgent short term measures fcr
increase in  production which 1s the
sovereign remedy for inflation. Fustly,
unproductive expenditure shoulg be
reduced still further. For pstance,
overtime payment in Government
offices and enterprises and even in
ordnance faclories—this facility—:s
being abused on a very large scale.
The case of the Indian Airlhnes has
been before us during the last four
months Then, efforts should be made
to restrict deficit financing to a «afe
level or, if possible, be eliminated al-
together as suggested by the Flanning
Commission.

Thirdly, the Governmeat should
resort to larger market borrowings
and, if necessary increase the 1ate of
interest and use the additional borrow-
ings for buying the short term trea-
sury bills which are sold so that the
amount of money 1n the hands of the
publhic will be reduced,  Fourthly,
along with these measures, the practi-
cability of demonetisation of currency
notes of higher denomination may be
re-examined; though this will rot solve
the problem of black money, it will
certainly help mn checking the price
rise.

MR. CHAIRMAN: Your time is up.

SHRI Y. S. MAHAJAN: One minute.
Then, as far as the taxation proposals
are concerned, a rationalisation of tax
rates on personal income and a lower-
g of the rates all along the line was
necessary in view of the acceptance of
the recommendations of ibe Wanchoo
Committee. If these measures result
in pedycing the tax evasion and the

amount of black money ang in increas-
ing or improving the revenues, then
this experiment wil] have to be ad-
judged a success. If this does not suc-
ceed, the Government should consider
itself tree tp reverse its poliry.

As regards indirect taxes, 1t 1s quite
clear that the main burden will be on
the affluent sections of the communi-
1y the sections which use wotor-cars,
TV sets, refrigerators, air-conditioners,
cosmetic and super-fine cloth In the
w:de-ranglng proposals made by the
Finance Minister, the poor have not
escapeq the burden completely, Though
servicing a post-card costs the depart-
ment 17 paise and the zich and the
middle classes use it more than the
poor. 1 submii that the post-card is
the only means of postal communica-
tion by the poor Therefore, the pro-
posal to increase its tariff by 50 per

cenlt reserves to be reconsidered by
the Finance Minister.

With these words, I
budget.

support the
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18.01 hrs.
HALF-AN-HOUR DISCUSSION
SHORTAGE OF KEROSENE OIL IN STATES

MR. CHAIRMAN: We shall now
take up the Half an Hour Discussion
on the shortage of kerosene oil in the
States,

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Mr. Chairman, I
really do not know if there is any
genuine shoriage of kerosene in the
country, but no man can buy kerosene
at the right price, and the reasons are
very clear to all of us now. There
need not be any scarcity for scarcity
could very well be engineered with
the patronage of the ruling class, und
the dividends are quite attractive.

The kerosene business is causiig
serious hardship to people, specially
in rural areas and that too to students
who cannot study their lessons in the
night for want of kerosene. Then,
the kerosene-operated small-scale
economic activities have come to a
standstill. As you know, the growth
of our electrification has been next io
nothing, and today the position is: no
kerosene, no electricity and no coal—
this is the wonderful achievement of
the ruling class.

Coming to price and cut, Govern-
ment have stated in reply to a ques-
tlon of mine, Unstarred Question
No. 876, on the 26th February:

“The retail price of kerosene oil
varies from State to State, depend-
ing on the quantum of the local
taxes.”



